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Thursday, this the 6th  day of March, 2014 

C()RAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

0A2912013 

C.1- F:.Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath I-louse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

'I'.P.Latheef 
S/o Atteka 
Thiruvathapur.aKi1tan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Applicants 

2. 

00. 

4 	 I 
i 	1iS/t 

\. 	. 

• : 

V el's us 

Union 'l'erritory of Lakshadweep represented by 
the Administrator, Kavarathi Islarid-682 555 

The Director of Panchayath 
Jnion Territory of.  Lakshadweep 

varathi Island-682 555 

J'he\Chairperson 
i1thge.(Dweep) P anc haath: 

*Kjan island, Union Territory of Lakshadweep-682 558 

All 



4. 	The ExecUtive Officer 
Village (Deep) Panchayath 
Kiltan Island, Union Territory of L akshadweep-682 558 

5 	The Principal 
Goveinment Senioi Secondary School 
Kiltan Island 
Union Fei ritory of Laks.hadweep-682 558 

	
Respondents 

(By Advpcate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	OA 67/2013 

Seedikoya,M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
UniOn Territory of Lakshadweep-682 558. 

2 	Maisha T.  
S/d Kidavu Kornalarn 
Thenakkal House, Kiltan Island 
Uion Territory of Lakshadweep-682 558. 

 AbdullaA.P. 
S/oKhalid 
Alirnapura, Kiltari Island 
Union Territory of Lakshadweep-682 558, 

 
S/o'th Kya 

thiathkila 111am, Kiltan Island 
Uhidh 'Tritory of Lakshadweep-682 558. 

 SayçdMuharnrned Koya°C.1-l. 
S/p MuthukØya 
Chamayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

 feek Khi 	.M. Ra, 	H 
Sb 	'Abdul Rhrnan 
Aliyar EIous, Kiltari Island 
Union Territory of Lakshadweep-682 558. 

(ByAdócate Mi Shabu Sieedhaian) 
........... s ., •. 

Veisus 

I  

Applicants 
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I 	Unin TciTitory of Lakshadweep represented by 
the Adnijnistiator, Kavarathi Island-682 555 

2 	The 1iieçtor of Panchayath 
Union Territory of Lakshadweep 
KavaaiIsland-682 555 

3. 	The Chairperson 
Villäge(Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island. 
Union Territory of Lakshadweep-682 558 

(By Advocate •: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

0A87/2013 

Abdul Salarn P.P., age 43 
Sb Saidmuhammed 
P.uthiyapura, Kiltan Island 
Lakshadweep. 

SjidIhn,  age 33 
So, Sajdmuhârnrned 
k.ti'd1Etouse Ki Itan Island 

l4jiadJep 

(By Adicaje: Mr.Pratap Abraham Varghese) 

S 	
Versus 

1. 	The Administrator 
Uiion Territory of Lakshadweep 
Kavarathi -682 555 

Respondents 

Applicants 

	

2. 	1 lDirector, Department of Science & Technology 
alhadeep Administration, 

tKrat:TIand682 555 

I 	11 1  

	

I 	3. 	 Officer 
OXfj 	Warden 

	

I 	 Drtrnért ot Environment and Forest, 
Island Lakshadweep-682 558 

.7 	TJihçairperson, \Iillage (Dweep) Panchayath 
KHin 1sland, Lakshadweep-682 558 

	

S 	
* / 

/ 
/ 	S  

4. 

S . 

Respondents 
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(By AdVocate:.: 	(MrSRadhakrishnan (R1,2 & 3) 
(Mr.R.Ramdas - R4) 

4. 	OA 113/2013: 

Mthuko.y T.P. 
S/oF(idäveHaji 
Thirvathapura, Ki itan, Lakshadweep. 

saiih P: 
SI;!: 11brahirn'Haji 
Paridara, Kiltan, Lakshadweep. 

{aèbob P.K. 
S/o,Subair.A. 
Punnakkad, Kiltan, Lakshadweep. 

AliMoharnrn(ed 
S/oAttaka, Aliyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
S/O,.Sayed Muhammed P.K. 
Arkkalapura, Ki Itan, Lakshadweep. 

AduaA. 
Si 0 K **dve T.P. 

1idbrKiltan,. Lakshadweep. 

t1payva 
Sb Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

 
8thar.C.1 -1. 
S/6Mohammed P. 
Chadipura, lijtan, Lakshadweep. 

 
ai S/ Mbhi1id v, 

Pak1iyod, Ri lian, Lakshadweep 

I 	II 

8/0 kunhi ilaji, Pallithithiyoda, 
Iakshadweep. 

• 	•.•' 	 ' 

Ms.Daisy I Daniel) 

Versus 

Applicants 



1. 	The Administrator 
UniOn Territory of Lakshadweep 
Kavarathj-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
Kll'tarj-682 558 

The Emp!b'rnnt Officer 
Kaarathi, Lkshadweep-682 555 

Director of Panchayath 
I)epartment of Panchayath 
Kavarathi - 682 555 

The Executi\'e Officer 
Village.(Dweep) Panchayat, Kiltan - 682 558 

Horticultural Assistant 
VilIae (Dweep) Panchayat, Kiltan-682 558. 	Respondents 

(By Advo:c 	v1rS.Radhakr1shnan-Rl ,3,4&5) 

5 	OA 1262013 

Asadulla K C 
$/p Yousuff.  
l<ànnichetta, Kiltan island 
tY.F of.Lakshcaçiweep-682 558 

2. 	Kunhi.M. 
S1 1o. A mbukoy 
Mandunni'eI, (iltan Island 

558 

3. 	NaàrK. 
Slo Mohammçi 
Korn alarn,Ki1tan Island 
IJTLakshdadweep-682 558 

4. 	Saleern PP. 
Sb Hathsa 
Pthhenpura,Kiltan Island 

--:T;: oLakshdadweep-682 558 

•2. 	.. 	 i. - 	 . 

..5 . 	RaCcek?.I\ 
J : 	7oChadan 

PratIra.KiItan island 
UT of kslidadweep-682 558 

: 	 .., 
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6. 	Kynhi;K.P.. 
S/o. Pukoya 
Kauatmpa!1y, Kiltan Island 
U I of Lakshclaiweep-682 558 

7 	Abdul Kasim P V 
S/O. 4uneer 
Pentàhwe!i,,Kiltan Island 
UT of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

V e rs us 

I. 	Uiiion Territory of Lakshadweep represented by 
tke. AdmInistrator, Kavarathi Island-682 555 

the D ;ictoi of Panchayath 
Unign Trritory of Lakshadweep 
Kavarathi Isla0d-682 555 

The Chairperson 
\/illage(Dweep) Panchayath 
K i ItalTi Island, Union Territory of Lakshadweep-682 558 

The hxecuuve Officer 
YiI1ae(D''eep) Panchayath 
liItan island, Union Territory ofLakshadweep-682 558 

S 	'The Environment Wat den 
Dpaitment of Enviionment and Forest 
7onal Olflce, Kiltan Island 
Ui)iQn Territor".of Lakshadweep-682 55.8. 	 Respondents 

(By Adv.oat:• 	(frlr,S.Radhakrishnan (Rl,2,4 & 5) 

6. 	OA 137/2013 

JalaludheerflK,K. 
S/o Shaik Poovalap 
PoovaIa I-louse )  K iltan Island, 
UT of L68iadwecp-682 558. 

q 1'a11akpya 
"Kq'l.iyoda, Kiltan Island, 

OIo'Lakshadweep-682 558. 
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Ibrau!là T.K. 
S/ Ahrred 
ThnkaI-Iouse, Ki itan Island, 
UT bf..UakshaIwéep-682 558. 

Arneerali A.P. 
S/o Syed Mohammed - 
Arakalapura House, Kiltan Island, 
UT of Lakshadweep-682 558. 

5, 	Ismail f 
S/o Yusuf 
Tholiyoda I-louse, Kiltan Island, 
UT ofLakshadweep-682 558. 

Syed.Moharnmed Koya K.P. 
S/b MohamiTned 
Kanjipura House, Kiltan Island, 
I)T, of Lakshadweep-682 558. 

Kasiiiikoya Cl-I. 
S/mo Muthukoya 
Ammipura I-louse, Kiltan Island, 
UT' of Lakshadweep-682 558. 

(By Adyocate: Mr.Shabu Sreedharan) 
: 	

• 	 Versus 
- I _ 

iJr'dçn teiitdry of Lakshadweep represented by 
tl'i ATninistator, Kavarathi Island-682 555 

The Ohrectorf.Panchayath 
Uniofl Territory of Lakshadweep 
Kavarathi Island-682 555 

The çlii'person 
ViIIag.(Dwp) Panchayath 
Içiltn Jsnd,itnion Territory of Lakshadweep-682 558 

TheW9fficer 
\7illaë (D*eek)  Panchayath 
Ki ltu Island, Jhion Territory ofLakshadweep-682 558 

- 	I 

Applicants 

Assistant Engineer 
/'. 4caI Sub Division 

1sland 
' Uiin leuito1y ofLakshadweep-682 558 	 Respondents 

. 	I : 
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(By Advocate Mr SRad}'akrishnan (R1,2,4 & 5) 

OAI8112013 

I. 	Sa'dkathu I àA , age 38 
S/oKunhi, Ahäinrned 
Ajnäd House, Kiltan Island 
1akshadvveep. 

2. 	Nr.ru,l!aP.T., age 26 
Sio : u lj 

Patlithithiyodà; House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Daniel) 

App! icants 

Versus 

The Administrator 
)iion lerritory of Lakshadweep 

lKavaiath1-682 555. 

2. 	J'h.,C.hairperson 
Vllge (Dwcep) Panchayath 
Kiltai 682 558 

3 	Dii ecb of Pnchayat 
Depaitmnt of Panchayath 
Ka'rathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (Rl& 3) 

O.A.'No. 212/2013
1.  

 

ill 

P.P. Havvâbi, W/o. Abdul Salam 
Labourer; Agiic'ultura1 Department, 
Ati IsIand, ,Rsiding at Pallipurarn I-louse, 
Urijoii Triitbr)), of Lakshadweep, 

(ByAdvoce: MrI Jaju Babu) 

Versus 

I 

/ 	 I1rebtoLof Agriculture 

J
Territory of Lakshadweep 

atti Island - 682 555. 
/ 

• 	 I 

Respondents 

App! leant 



2. 	Thë.Adrninistrator 
Union Thrrit(?r' of Lakshadweep 
Kavaratti I1nd - 682 555. 

(By Advocate Mi S Radhakrishnan) 

9 	0 A 266/2013 

1. 	SabirAli. 1( 
Kuriyathyoda; House, 
Kiltan Island. 

Respondents 

C.P. Firoz 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakcya 
Karuppatha3ura House, 
Kalpeni Island. 

4 	C Jaffei 
Pakkipura House 

a1peniIsind. 

Haba.:A 
Alikonle House 
Kiltan Island. 

A.P. Nasema 
Aynapura' House, 
Kayra4 Island. 

(By J'oc'EiMiK:B. Gangesh) 

efsus 

Fh'AdminLuaor, 
Adrnns ra idn of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 
The Dirctoi (Services) 
Adrhinistration of the Union Territory 
of Lakshadwp (Secretariat), 
Kavaratti— 62 555. 

- 5ai tnient 	Envii onment of Forests 
terrioy of Lakshadweep, 

• 5____ 	.. 	Ih2 555. 

Applicants 

Respondents 
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(By AdvOcate: Mr. S. Radhakrjshnan) 

10. O.ANo.268/2O13 

M Noorul Ameen 
Sb K C Sayed Mohammed 
Mulayam House, Agatti Island 
Unio'nTerritory, Lakshadweep, 

2. 	B.M. Mansoor. 
S/o. Late A.0 Mohammed Jalaluddin 
13 harkath Manzil 
Agati Island, Union Territory 
Lak sh adweep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

The Administrator, 
Union Ten oiy b It 	fLakshadweep, 

avarathi K 	- 682 555. 

	

2. 	FJe Director of Panchayath, 
Deprtmcnt of Panchayath 
Kavaratti :682 555. 

	

3 	Dncctoi of Science and Technology 
nd I nvuonment, 

Union 1eiitoi' ofLakshadweep 
Kavaathj 682 555 

	

4 	Diiectoi (Labour& Employment) 
Kavaiathi —682 555 

	

5. 	Specia,1 Offi 
V.ilJage (Dweep Panchayat, Agatti) - 682 558 

(By Advocate Mr. S. Radhak.i ishnan) 

H. OA269/2013 

Ahamid BasheerAC., age 32 
Sb T.Ounis 
A1akaIachaflaHoGse i 1 K1Itan Island, 

,—Lak s4 aii.e ; 
/ 	. 	 ,,.,. •Ij. 	 •. 

iyAdcate Mr Giashious Kuiiakose) 

.:'.- 
4 

	

4 	 - 

Applicants 

Respondents 

Applicant 



Versus 

thdininistfätor 
UnTerrito:r, of Lakshadweep 
Kavrathi -682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Director of Panchayath 
Department of Pan chayath 
Kavarathi -682555 

The Executiv.e Officer 
Villágé(Dweep) Panchayath 
Kilta 682 558 

Ijlortidiltural Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 

(By Advocate: 	(Mr.S.Radhakrkhnan (R1,3 & 6) 

12. 	A72OJ 
, 	

.; 	 ... 

I-Iameelàd2 
D/o SIdMijl61nni€cF 
Nambi.hath Hoüse,)iltan Island J . 

Lakshadwep 

(By Ad\'ocate' Mr.Grashious Kuriakose, Sr.) 

Versus 

I. 	The Adnjinisâior 
'UT fLakshadweep, Kavarathi-682 555 

2 	Dii cd p,f änôhayath 
DeRat1ent '8f Panchayath 

avar 	682 555 

3. 
5 	

EectieOfier 
Vi1'l46;(Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 
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4. 	Chairperson. 
Villige (Dweep) Panchayath, 
Kiltrr6S2 558. 	 Respondents 

(By Adyocate: Mr.Sadhakrishnan - R1-3) 

13. 	OA28112013 

I. 	TahaP 
Sb Sayid V.1K. 
Va I lomkadiyodu 
Kiltan i s l an d,: Lakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Shàhar Ban Vilas House 
Chétiat. 	.. 	 Applicants 

(By Advoae: Mr.6rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

1 he Adniinistratoi 
UF of Lakshadweep, Kavarathi-682 555 

:Dit'tor 
Sci.nce & Technology 
çhtIat-6 82.556 

3 D.ii-ector olPanchayath 
R.ira..tee1opment Department of Panchayath 
Chctlat7682 556 

4 	Chaipeison 
Village (Dweep) Panchayath 
Chetlat-6S2 556 

5 	AddI Sub Divisional Officei 
Chetlat-682: 556. 

J.i.nior Scientific Officer 
hetlat-682 556. 

Accounts Offler1. 
Secretaria, Kavarathi-682 555. 	 Respondeiits 

d\ocate. MS11adhakrishnan-R1 -3 & 5-7) 
d 	 . 	., • 

dNo 299/2013 
2 	1 	 - 	 - 	 .•• ,. .) ., 

,. 	 '. 	 :, 	 • 	 • 

/ 	#•.' 	 . 
I 	 •,.-, 

:7 	L ,• 
.•' 	'L 	 t. 

-• J 

'' \/ 



• 	•. 
Ii 

A.T. Ahadabi 
Athanarn Thottam House 
Kalpeni .Island 

P.P. Sulaikha 
Puthiya Pandaram I-louse 
Kalpeni Island. 

5 	C P Noorjehan 
Chemiianam'.Palli House 
Kalpeni Island 

6 	A.K. Bèebi 
Arakkalae HOuse 
ka!eni Island. 

7. 	411 . Mohammed 
Mull,ipra House 

Ialpeni Isiand. 	 Applicants 

(By Adct 	'r. KB. Gangesh) 

Versus 

The Adm.iniator, 
Adrninistrthiori of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

The Director, (Services) 
Administratiop of the Union Territory 
0 (' Laks1adwp, (Secretariat), 
Ka'iaratti - 	555. 

bmno°Agriculture 
Unii terib of Lakshadweep 

555. 

	

by its Diiector. 	 Respondents 

(I ç4S?lvo 	C f) 1r,'S. Radhakrishnan) 
•1( 

 

• 	 ' 

.-• 
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15. 	OA 300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island, 

B.Ahammed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andron Island. 

P.P.I'Iassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P,Pookunhi, age 50 
Sb Khader, Matharapura House, 
Andron Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Androti Island. 

C.Mohammed Kasim, age 44, 
S/n Ko'ya Kidave, Chettathada House, 
Andron Island. 

K.P.Mohammed Yaseen, age 33, 
S/o Nailakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada'House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt 1-louse, Kavaratti Island. 

11 . 	P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andron Island. 

AJa.riia1, age 48, 
duIla Attalada, Aliyathaia House, 

Andi-on sland 

'• 	 / 
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A.Moharnmed Mustaf, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomahi, age 47, 
D/o Buhari, Lavanakkal House, 
Androti Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androti Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 5 1, 
S/o UldKas, Aliyathara, 
Andrott Island. 

T. B.Moharnmed 1-lussain, age 37, 
S/o Kosamma CI., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
S/o Siddiciue, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalarn Kattu, 
Androu Island. 

K.K.N.Khadeejornmabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Andrott Island. 

K.C.Mohammed Hussain, age 39, 
S/o. Sayeed Ismail, Kannichetta, 

_---A.nirott Island. 

il. 

24 - Inz 
c i  I 	 Ko'lida 

Andiot Is 
\ 	••• 	j:: 

, 	'I•A 
.T_ 

age 34, 
e M.P., Pandathpura 



r;i 

M.P.Khaleel, age 37, 
S/o Assainar, Matharapura House, 
Andrott Island, 

1).P.Hassan,age41, 
S/o Abdul Khader K., Perumpally House, 
Androu island. 

P.M.Tha,junnissabi, age 39, 
Dbo Majeed, Puthiya Manzil, 
Androti Island. 

L.Pathumrnabi, age 37, 
Dbo YousafT., Lavanakkal House, 
Andrott island. 

I-I.K.Hussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M.P.Mohammed Rafeek, age 3 1, 
S/n Koyamma, Kunnarnkaiarn 1-louse, 
Andrott Island. 

K.Mohammed Fasa!, age 32, 
S/o Kunhi Sethi Koya,, 
Kadiyammada I-louse, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalarn House, 
Andron Island. 

K:K.Mohamrned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnaii House, 
Andron Island. 

AJthheed Khan, age 39, 
S/diyeed Ismail, Aliyathara House, 
Aidftt Island. 

K..Abdul Salarn, age 33, 
S/o Muthukoya, Kannathimmada .House, 

_--.Andrott island. 
: 

/.' 	\ \ 4tS  T;?'r\ 
.:, 

ç '.  
-,/ 	J SILK 

/4n 1. o • 	j 

nwar I-Iussain,age 31 
ya V., Kerakkada House, 
t Island. 

\ 	•-..•\ 	•;j 	
/* 



17 

37., P.Mohammed Rafee, age 25, 
Sb Muilakoya, Pachanal House, 
Andrott Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o I3asheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Androti Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andron Island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi 1(o)'a, Thekila 111am, 
Andrott Island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.F-lamrnedathbi, age 37,. 
DboYusaf, Mylachetta House, 
AndrOtt Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal House, 
Andrott Island. 

Guhar Madeena Beegum, age 37, 
Dbo;Mohammed B, Aliyathara House, 
Andrdti. Island. 

1à 46 	K 	ookunhi Koya, age 36, 
S/.6ta'coob, IKolikkatt 1-louse, 
Ançfrott Island. 

47. !.Dervesh Mohammed, age 36, 
.Sbp Sayeed Mohammed, Kachashada House, 
Andrott island. 	 Applicants 

'(By Adv9cate Mi K B Gangesh) 

Versus 

• 	 . ...... 	.... 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshàdweep, Kavarath i. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/illage (Dweep) Panchayat 
.Androth Island represented by its 
Executive Officer. 

Faisal J-\meen 
S/o Pookoya N 
Achammada 1-louse, Androth. 

Mohammed Shamsheer M.K. 
S/oBathesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohmmed Asker 
S/o Séethi 
Al iya•thara I-louse, Androth. 

S. 	Noushakhan M.K. 
StoSed IKoya 
l\4aya1l\akkada 1 louse, Andioth 

9 	Mdhmmed Kasim P P 
Sb Kidave, Palathupia I-louse, Andioth 

10 	A: 	Akbar 
Sb 	bair 
Panclath Puthiya Pura I-louse, Androth 

Ii. 	i\lujeeb 1ahman 
Sb Ibrahim 
A1iathara House, Androth 

12 	ijK 1 
Jsim Koya 

j lathi Rouse Androth 
-V 

I' 

/ 
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Mohammed Hassan 
Sb Iunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Thechéri House, Androth 

Muhammed Rafi 
S/o Nalla KoyaK. 
Poodamkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamrna 
S/o P;K.Kidave 
Palathupura House, Androth 

Muhaijirned Khaleel 
• S/oA5du1!a 

A.Iiyahara House, Androth 

Muhammed Basheer C.P. 
S/a Abdul Khader 
Cherikkal Puthiyapura House, 

• Androth. 

(By Ac1yoqate: 	Mr. S. Radhakrishnan - Ri -4) 
(Ms.Rekha Vasudevan (R5- 19) 

/ ,.' '... 	 .,.-.' 	 .7. •: 

	

/ 	, / 	 • 

	

II 	
IF 	 S. • 

'. L. 

I * 

	

' 	 .- 	
,•. .•. __..,, 	, 

Respondents 



16. 0A301/2013 

1, 	Attakoya T.V age 44 
S/a Koya ThankgalT, 
Thai1atIVali)'akkattu 
Androth Island 

2 	Sayeed JKoya, age 43 
S/o KoyaKidaieAIiyathara House, 
Androth Island. 

Mohammed, ae 54 
S/o Shaban, Biriyammada House 
Androth. Island. 

Yousa1age60 
S/o Ahammed, Kandalath House, 
Androth Island. 

5 	Mujee Rehrnan, age 35 
S/a Ioya, Käiachetta House, 
Andioth Islad 

AXi1'Jas3r;e 38 
S/oNalla Koya, Kunnashada House, 
Androth IsIaid.. 

Mohammed sheer, age 37 
S/a Yacoob, A,,Ilyathara House, 
Adroth Islahd. 

S4t,hdage 35 
S/a Sa 	jIIoya, Pandath Puthiyapura House 

.12 

PQdkdyai, 
Sb Koyamth Mayampokada House, 
AndrothIsJand 

-ONoufal, age 43 
, 	S/oKoyarnn-a Koya, Thacheri House, 

-- 	Andoth Island 

:.i. 	àe 37 
ê 	

,&èthiThcheri Moosathada House, 
1s.lad. - 	

I / 
.. 



1:1asan. age 30 
/b Jwa1udhee, JKadiyarnmada House 

rs 

!d Rfk; ag& 41 
StbA'shornrn*bi, ihitheth House, 
Androth Is1anL 

Jalal, age 37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

IS. 	Farook, age49 	S  
Koyama, Pb m 	chalam House, 

Androth Is1atd.. 

AhuiHassan,age51 
S/p Abdu Ihader, Karachetta House, 
Aridroth Is1ard. 

Koya,ge48 
S/.o,. Sayeed Mohammed, Thacheri Moosathada House, 
Ahdiothlslànd. 

Basheer, agO-47  
bo1idye)  Mopdampura House, 

Androth tsland. 

19 	Mihanmd HLtsain, age 42 
SQJi4, 7hlkakem Pura House, 

Jabbai,'àg 39 
S/:Na)1a'<o'y.Ki.iñnashada House 

an 

AndrOth Island. I 	 S. 

I'.'1oharn med Liyaudden, age 33 
SboSayced Mharnmed, Neelathupura House 
Androth Is1ard. 

Hdbed,z 
Sb Sayed Mqharnmed, Kunhali House, 

u"SIi1 	'!lfr 

/ TShdJl Tame, ae 33 
podamkakkada House 

dthIs1d. 
S  

24/ 	Beebi, age 46 

N 



S/o S iddeequ Puthiyana!akam House, 
t 1i d r oth I slanU 

25 	Indeen, age 60 
Sb Ahmn aed, Kandalath House, 
And rdth TJard. 

26 Mohammed Saleem, age 42 
Sb Sayeed Mohammed,1 Kunnashada House, 
Androh Is!aid. 

'Gâfoor,age. 41: 
S/a Thangu Koya, Pentamve!i House, 
Aiidroth Is1ahd.. 	1 

Siddeeque, age 43 
$/p Kidave, Mod iyothada House, 
Androth Island. 

Shanavas, agd 33 
8/o Kunhi Ioya, Pochalam I-louse, 
Androth Island.. 

30 	Pookunhi, age 50n 
S/61  Kidave, Aliyathaia House, 
An'dipth Isjand 

31 	Ka1celg3 
S/a f3uh4i Aanakar House 
Andioth Islahçl 

32.I!1lys,..age 36 
S/a Hamza Koya, Aliyathaia House, 
Andioth Island 

33 	Mohammed sheer, age 39 
S/n Sayced Mohammed, Aliyathaia House, 
And 1 ot1 Island 

34 	Mohaindthfi, age 33 
S/o Sayced 14ii,  Aliyathai a House, 
Andi oth Island 

: 	 - 	

• 

ci i ya Koy., age 46 
-S4pKader, Matharapura House, 
\ndtIoth Island 

	

ç 	. I 	•' 
' 	. 	'\ 	.7...................... 

AM 	•, 
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36 Mohammed Saleem, age 33 
Sb Koyamma, Kannipura House, 
Andi oth Island 

	

37. 	gill 	age 33 
Sbo Ahdul IKader, Blichetta House, 
Andi oth Island 

	

38 	Kunhiscethi, age 47 
S'/o Aboo Sala, Lavanakkal I-louse, 
Andioth Island 

	

39 	Yacoob, age 45 
S/o Sainddeen, Kunnashada I-louse, 
Androth Island. 

Abdul Jabbar, age 38 
5/o Sayced Mohammed, Kannichetta House, 

Androth Island. 

JmaL age 41 
Sbo.,Sayee.d, Bukani, Bidumkattu Bilutheth House, 

60i -otl i Is1ad. 

aç 	ge 
D/o ,Sayec BiJkari, Thacheri Biyyada, 

Androh 

ajiiaBCeurn, age 29 
0b6Nal1a1<0yâ, Lavanakkal House, 
Androth Island. 

Shanas Ieeg.um, age 28 
D/QKu.nh.i Ko'a, Lavanakkal I-louse, 
Anddth iland: 

	

45 	iyad ; hn ge 32 
S/ct Pooktmhi, ftahmath Villa, 

nci:othJslrd. 

46. Jiimddeeh:.P.T, age 33 
Chddath House, 
iand 

	

'.-, 	r9 	'. • - t 

	

f 	
•• 	As 

*LI47. 	;bal,\e12 
s Pandararn House, 

qt>. 



aJ4- 

1 lassan, age 39 
Sb Sayeed Bukari, Matharapura House, 
Androth !sIarj., 

S  Mohammed S1eern,ae 38 
Sbb Yoüsaf'Thai1athHbuse, 
AndrothJs1ard. S .  

Mohammed Mustha, age 36 
Sb Pookoya,Neganmaa House, 
Androth Island. 

Koyaage36 
S/o Attakoya, Mathil I-louse, 
Androth Island. 

KamiLage4l 
S/a Muthu Koya, Palathupura House, 
Androth Island. 

Asit age30 
S/oeethi Kôa, Lavanakkal House, 
Androh Tslani. 

Sakariia, ag 2 
S/.o Muthukoa, Bilutheth House, 
And'oth Island. 

SalIh, age37: 
S/o Kunikoyd,Aynamada  House, 
Abdrot.h Islarid. 

ahmthil;a, ge 39 
s/a sidgeq 	Bilutheth House, 
Andro1h IsInd. 

1; 
Mohamthed s!am Naser, age 40 

/o °Saycd ; Mçhammed, Palliyet House, 
/Cndoth 1 sl1ahd. 

Sayced Mohammed, age 42 
Sbo Kasinii AChadapurakattu House 
Androth Island. 

:•AVarl-1ussai, age 29 
.SvIoa,Kunnashada House 
AjdnoihIa'n1. 

. 



63. Mujeeb Rehman, age 37 
S/oSayeec1, Buhai -i, Karakunnel House 
Añdroth Island. 

Nduiel K, age 33 
S./.o iattaya Koya, Cheriyadarn I-louse 
Andibth llnd, 

I di 	age 45 
S/b <aiima Karakkada House 
Androth 1slnd. 

Shamsu Shurnoos, age 34 
S/a 'Cheriyakoa M., Pentamvilapura House 
Androth Island. 

Mobammed 4.bdul Naser, age 308 

Mill 

65. 

67. 

Me 

tiathattu I-louse 

hulla,. age 33 
a,Nallal House 

Androth Is1d. 

lbrathullah, .ge30 
S/b lunhisethi, Perumpalli I-louse 
Androtli Island. 

Riyas, age 29 
S/.o Shaik Koa P.S; Pentambel ipura House• 
ni 1s1.ic. 

,3 

Paidathu Lavenakkan House 

	

c' 	rAi1i Jslahd 1  
I 	ç... • ...' 	 : 

•• 	
N 	 . 	I' 

S 	 / 	
ii 

JLAM 



2. 

72 	Rahmat, age 42 
Sb Pookutty lvi , Mahi1 I-louse 
Andi oth Island 

73 Mohammed Hassan, age 37 
Sb Sayeed Mohammed, Achammada I-louse 
Andi oth Island 

74 	Shamsudeen, age 32 
Sb Muthu Koya K , Nellai House 
An troth Island. 

Mohammed Naseer, age 28 
Sb.p.Muhathmed, Pentamvelipura House 
Androth Island. 

Rau lath Beeg.um, age 29 
Sto Thangakoya, Arathupura House 
\idroth Island. 

Fathahuddeen, age 38 
S.p Ji.da.y U.K., Makket House 
Andioth Island 

H 
78 	Badaiul Munei, age 32 

Sb 6 Abdul Khadei, Moodampuia House 
Andjoth Island 

79. 	 age 33 
S/Q Ahammadiya, Jabalpuia House 
Androth Island. 

80 	MohammQd Iasim, age 47 
S Id Kidaie, \/ K , Makket House 
Andi oth Islarid 

81 	MohaitiedAb 

s 	

oosal ih, age 40 
Sb Sayced 'Moham med, B ilutheth House 
AfldOth Iidlid.' 

Kunhiseethi, ge 47 

/ 	 I 	 Yousaf l/Iethaiapuiakatte I-louse 
Aodioth 1s1aid 

C I 	8'3 	Koy'a i1age 42 
iS7o Ahammed' Makkett I-louse 

_-Anroth lsiànd, • 	
. 	.: 

I, 	 f 

	

xl • 	............ 	V 
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Attakoya, age 49 
S/b Yacoob, A1iyathara House 
Androth Island. 

1hale ; ge49 S  
S/a Sayeed ClerikkaI Riithiyapura House 
Andi oth Island. 	1 

Faflahtilla, age 34 
S/.o Sayced Mohammed, Palliyett House 
Androth Is!and. 

Basheer, age 55 
i'hächeri Moosathara 
Anclroth Island. 

Mohanrned Farook, age 33 
S/a Na! lakOya .L., Tharampal Ii Makket House 
Aiidroth Island. 

Abóoalih a3 I 
Si Sijaik KoS'a,Moosakada House 
Aridroth 

Salebn,.ac 3! 
S/a Seethi, Karakunne! I-louse 
Andrhth Island. 

Mohammeèl Kasim, age 33 
S/p.Saye.d Mohammed P.C., Pathada I-louse 
Ahdioiii Islan 

92 	çheiiyakoy L, age 44 
S/a KidayTLavanakkal I-louse 
i\ndioti Islahd 

93. 	lylohammed 'Uüssain, age 41 
S/a Sayeed Imai!, Kandalath House 
Androth IslarU. 

Khan, age 33 
"Thattarnpokkada House" 

/ 	'/ 	•t Afd[h Island 
• 	 ¶• 	 S  

:t* 	 S 

\ 	\ 	1ssakiage ; 43 
WedBkari, Podamkakkada House \ 	 . 

di9th Island, 



h.amrdcd Mukhbecl, age 30 
oyam makoya,  Kei akkada House 

Mfl1sl4nc½ 	I  
i.;: 	 . 	... 

) 14nuudee1,;!age 27 
Kø'ya Kidave M P 
4th Isla.hd:.: 

Pandathupura House 

96 	Akbai C , age 33 
S/o Attakoy. K , Edayakkal House 
2\ndiot Is1ad 

97 	Abdul Vaha, a g e 33 
/olThangakoya P , Kunchali I-louse 

Andioth Island 

Mohammed Musthafa age 42 
Edayakkai 1-louise 
Androth Island. 

Navas, age 25 
Sb ii ussaiti, Thahira Manzi I 
And oth Island. 

00 	hanavas, ag 3 
Sb Shaiafudeen, Mathil House 
Andioth Island 

I-1asai age 33 
(o SeehiM, Lavanakal 1-louse 

Andrth Island.. 

Mohined Basheer, age 42 
SI Youa:[  N&lal House 
Indioth Island 

103 Shapud.en,dge 36 
Sb Nalla 1<6)'a, Kunnashada House 
Ancith Isthnd 

104 Zainul Abid, age 26 
S/oKidaveI., Palliat House 
Aidroth Ls1àrd. 

105. i\4uthu Kb, age 39 
S/a KunhiSeetlii, Mald<ette 

idroh I s l an d.l .  

	

I, 	• 
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111 	Kidavu, age 55 
S/o Indeen M , Biriyammada House 
Andioth Island 

Nidavu•,age 59.. 
S/o.Jrjb., Mèkkat 1-louse 
Andioth Island 

Mohammed Salahudheen, age 26 
S/o Koya [P., Kandeth House 
Androth Island. 

MohamedSakeer, age 22 
S/oIKuiihiseethi, Makket House 
Androth Island. 

Mohainhied Aithaf, age 24 
S/o Jamal ?  Mayomp9kkada House 
Androth Island. 

Abdul (Iafoor, age 28 
S/o Nallakoya T., Bappathiyoda House 
Androth Island. 

11 7. I\4oharnmed Yathiya Khan, age 23 
5/0 BasIier K., Mathil House 
Androt.h Island, 

Nalla Jov, age 39 
$IoKhader e.P..C., 

/ 	 roth Island. 

( 	:fl9. 	unikoya, age 35 
Jo Ahmed, Ponnikam House 

Island. 



120 Zainul Abid, age 41 
Sb Assainai N P , Kandalath House, 
Andioth Island 

121 Mohammed, age 50 
Sb Abdul 1(hadei, K'aval Chetta House, 
Andioth Island 

122 AbuNasu,age36 
Sb Siddique, Kunnahada House, 
Andioth Hand 

Mohammed Aboo Salih, age 37 
Sto M.usthafa,. Amnielarn House, 
Aridroth Island.. 

Koya,age37 
S/o Sayeeçl Mohammed, Lavanakkal House, 
Androth Island.; 

Mohammed 1afeek C.P., age 38 
Sio Sayeed, qherikkal Puthiyapuram 

ndroh Islanft 

26. Mol ihd'Rfdek, age 40 
Sb .I)iJ, J3ilutbeth House, 
Atid.iofh i1an 

'lukbéel ,ge 28 
Sb0IV1ajeed L, Perumpalli Hou.se, 
And'rôth Island. 

Iashe.cdKhih,'ige 33 
S/c Kidav A., Biyyadachetta House, 
Ab'dqt1 Island.' 

129 Mohakedook, age 31 
Sb 'PQokutty 1Kiinne1  House, 

d'btb ipa. 

130. ka1ihuU'ah,age 31 
- Sbo KoyammaK P , Bappathiyoda House, 

droth Islaiid, 

11 MoThiammcd Kasirn, age 30 
4çNa1lakoya Içennashda House, 

,"Andiofli Ls1L 

' 



132. Mohammed F. 	age 38 
S/a 1idave M.P., Kandalath House, 
AndrotH 11and, 

133 Mohammed Ab1 df64i TM ,age 38 
S/a 	Uakya 7  Thai arp11y Makket House, 
And&h IlsIdnd. 

Jam1;age 5T 
S/O :Kidave, Poovadakkattu House, 
Androth Is1and. 

Moharr med Sa1e.em, age 31 
Sb 1-lassan IKuriii, Keyiyoda House, 
Androth Islaild; 

Koyamma, ae 47 
S/a Aboo Saleh, Kavaichetta House, 
Andqth 1sand:. 

lda'huI1a,age 38 
S/oIoyarnita, Karachetta House, 
Ad.oth Island., 

AbdulAzecziKhàn, age 41 
S/a Mohammed, Birayammada House, 
Androth Island. 

139.Shamsudd Ie ii,ge32 
S/o.Sieqi.e MAD., Pazhàyakamkattu House, 
Adroth Islahd. 

140 1ashèc ii'ai, age 33 
S/10 Kóyaiirnkoya, Ammelam House, 

th Islatp-:  

Nà1!koya,ae50 
S/o AhamecI 1.O., Matharapura House, 
And.?oth Island. 

FIàizaKoa,ge 43 
•_ 	S/;p.;1idave ftA1iyathara House, 

Island. 

'143 	th'apmcd ITlVssaIn, age 28 
\oka1aM 1? , Ammelam House, 
JArft1oth fs1an1 

• 

1 



144 Sayeed IsmalI;,tage .5. 8 
Sb Adu11a]udarnka1<kada I-louse, 
i'wdioth Islanfi 

I 	
3 	1 

145 Amjath'Khan, age 
Sb Buniyarnin', Ammelarn House, 
Andioth Island 

Mbhammed 1qbi1, ag18 
S/o Nal1akoya,..1eruthpa1ly House, 
Androth Islan.' 

Pookunni,.age 56 
S/o Yousaf,Haji .Bappathiyoda House, 
Andioth Island 

148 Mohimned asheei, age 38 
bo Kidave A , Mayarnpokkada House, 
.j.roth lhd. 

149. ch;akoya, a4e. 36 
S/o Kunnikoy 1?., Thacheri House, 
Androth Island.. 

150 Nasccmudhcen K S P , age 28 
S/p.. Abu1 Khdr t, Karachetta Sarommapura House, 
Andioth Island 

151 Abdu'iKáyoon, age 41 
Sb Sdyeed Buhii M , Kunchali House, 
Andioh IslanI 

152 Liyabuiahman, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

153. Ki.hibi, age 46 
S/o Kadet, Pe.iurnpalli 1-louse, 
Andoth Island 

Páthurnmi, ge 52 
K1oydiiniakoya, Kolikkattu Naduvilkam House, 

/ . 	 Andioth Island 
!/ .•', 

() 
(cl

'755 	 ag1e25 

< 	,Ib) lamsa Koya, Aliyathara 1-louse, 
Island 

..&.r,7.41 ,. 	 •. 	 . 
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156 Seetht,age6O 
Sb 	Assaihai, Pachanal House, 
Andiiqtti Island 

'I 

...................... 
. 	 . 	 . 	 ....... 	 . 	 . 	 . 

157 Sadakkathulla, age 3 
Sb 	Buhati V K, Chettapokade House, 
Andioth Island 

I 

158 l3ashcei,age40 
Sb0 Sayecd K , I<unnnashada House, 
AndrQh Isand. 

 Mohammed J(üaishi, age 25 
S/,o.Sayeed Mohammed, Karakurinel House, 
Aidroth Island. 

 Siraj, age 47 
S/a Kidave K.., Kunnumpura House, 
Androth Island.. 

 ohanmed Ran, age 31 
S/a. Haiza. Koy 	K., Pathummapura House, 
Aro tji Tland.. 

162 )ainul Ad, age 26 
S/o.Nàllakoya 1K C ,Palliyat House, 
Andrdth Island 

163 Abdi1Jabbai, age 35 
Sb 	Kunni Seethi, Makkett House, 
Andioth Island 

164. ajed. Mohaiined, age 54 
S/a Kidavu, Poo'adakkattu House, 
Andi oth Island 

165 Attabi, age 	7 
I)/ 	1ioucfK P , Thacheri House, 
Andrioth tlapd 

.1 1 	J 

166. 13a11.e6s, age 3 
D/<ovahñdk

-
ia 	 ii 	. P:Thacheri Hnse 

Isl rAndioth and  

7 	67ykoob, age 40 

	

I 	 /oKidavu K, Ammelarn House, 
/ AicIi oth Islahd 

'. 	'.' 	. 	. .... 
/ . .. 

	I. 

7 



Mohammed Rafee, age, 42 
S/a Koyammakoya, Mayarnpokkada House, 
Andi'oth ls1ad. 

Mullakoya, age 47 
S/o Majeed K., Lavaiakkal House, 
Androth Islafld. 

Pookuhi,g.46 
Sb .Kidav.e P., Amrn1an'i House, 
Androth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bâppathiyoda House, 
Androth Island. 

Kadeeja, age 5,1 
1)/a Kidave 1K., '1 hacheri 1-louse, 
Androth lslnd. 

Mu1lati, age4 
Di K idayeJB Palathupura House, 
Andoth 1'lu'id, 

' I 

anzobr A1i /ayeed P.P., age 25 
S/o M .P.Fehul1ah, Purathikkatt Puthiyapuram, 
And. ih is1aà: 

All Akbar Kae 25 
S/oChcriyakoy'a, Kannathimada, 
i\ndroth Island. 

Mdammcdaleern, age 33 
S/a Shikpya Kunhali House, 
Androth Island. 

(By A'è 	k.BGangesh) 

I 	 Versus 

1 he Admini&tor 
Administration pf the IJ,T of Lakshadweep 
Kavarathi 62 555 

Department o'2gricu1ture 
;rHT 'U' oiLakhad'v'eep, Kavarathi 682 555 

TAjA 

	

,,Iel)tcscfld b 	Dnectoi 

. 	L ' 	a. 	ri:etbi of aha,'ats 
V 	

I 	' 

'• \ 	 . 	/ 

./ 

Applicants 
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Depai trnent of. 15ganchayats 
djm1strationf the UT of Lakshadweep 

içaiai&, t'82 	55 
tjj . 	r 

4 /i11e (tSee)PaY1chayat 
)ndiotF Is1nliepesented by its 
Executive Officei 

(By Advocate Mi S Radhakrishnan) 

17. OA 302/201 	H 

1. Jaffer, age 35. 
Sb 0  Babujan, Painethechetta House 
Amini island. 

2 Faiooque, age 33 
House 

Aminisiand 
I 	I 

3 Abciulla Koya, age 50 
S/o Attakoya, Malika House 
Amini..ilahd. 

Naakôyá, àe 40 
S/o Abdulla Koya, Puthoya Kanniyarn House 
Amini Island 

Au M 	rned, age 47 
Sb Mohamid, Kon'bam House 
Ami:hiIslahdi ................................ 	. 
.......................

ge. 
 

Shaialud heen, a 36 
S/,o 1(idave, Kottechetta House 
Amini Island 

Jbb r  P.C, age 36 . 
S!o:.Cheriya Qy°a, Purakkachetta House 
Amini Island 

Yousaf, age 36 
$10 Kadei, eliyachadachatta House 
/mirii land 

0 . 	 ..... 

1 	II 1  

1SSayed Shei koya, Marnpui am House 
/ 	 Island 

/ ' 	- 

' ( 	(43I!Y Ad\1at Mt ( B Gangesh) 

1 

ri 

5 
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Respondents 

Applicants 
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Versus 

The Administrator 
Administration of the LJF of Lakshadweep 
Ka\'arathi-68.2 555. 	: 

2. 	Director. of 1a'nchayats 
Department of Panchayats 
Adminitrato'n of the UT of Lakshadweep 
Kavarathi-682 555. 

J. 
	Disti let Panchayat 

Amini represented by its 
F x ecu t iv e Officer. 

4. 	\Jillagç, ([wep) Panchayat 
Amini Island represented by its 
Fxeciitve Offibr. 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18. OA 3O/20I3 

Aboobaker P., age 41 
Sb JKunhikuhi, Paflam I -louse 
Kavarathi Island. 

Musthafa BK., age 45 
/oSayccd, Bakakada House 

IavaraUi Is1aid. • 

3 	Mohane'd hdfi M , age 34 
Sb 	Ianthiv1.,, Malika House 
TarahI s1'hp. 

Abd ul NerA. P, age 43 
Sb 	heHyakb)a K.., Ayiiipura House 
Ka\'arathi Island. 

Yacoob K.P., age 41 
S/n Kidave U.P Kuttipapepura House 
K uvarathi Island. 

	

1k oy K., a 	31 
-\ 	Bah P , 	Iiyam House 

	

> I 	\ cJa'arathj lslapd, 
'It 

	

t 	 I '•• .I': 	hr 
/ * 

	

p 	
/ 	

I 
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7. 	Mujceb,RehmaftU.P., age 34 
/o Alikoya C K , Uthampokakada House 

Kavaiai.hi island 
Ii 

8 	Than.a1oya V P 11 age 43 
S/o Ukkas, VadakkllFapui.a  I-louse 
Kavaiahi Island 

9 	Mujceb Rehman B, age 30 
Sb Thari.gakoa, Biei House 
Kavarathi Is!aiid.. 

10. 	Sajiiha P., age 32 
D/A1i Aräam, Poovinoda House 
Kavarathi Island, 

11 	Basheci P 1, age 44 
'aiSb M.Qhmeft;Pallipura, Puthiya 111am House 

Kaa(hi IsIii:d. 

12 	Abdul Rafeek K,, age 44 
S/a. Ahmed Kafflrnrnada, Kadapurathaba House 
RavaraThiIs1aii. 

S'aleemA.P.age34 
$/0. MoharnmeLC.P., Atharnpapepura House 
Kavarathi kland, 

Mohammed J-l'iissain P A , age 29 
Sb Khalid'Haji K P , Puthiya Alikom 1-louse 
Kavai,athi Island 

15 	ShâjhanT K, 
Sb t-Jamza, huinikad House 
Kavai aihi js1ari1 

16. 	Awa1'A.1., : ag39 
Sbo Mudiu AyipLfra 
Kd\'aiathi Island 

17 	Basheei S , ag'35 
S /p.  I lamzath A I , Safiyabiyoda 
I<avarathi Island 

J8 Jjkk, ag 45 
,/ 	FFS/ 	dobaRe Melillam 

if 	 ), 

/ 
'1 

F 

\ 	\ 	j 
\ 	 j:... 



I 	 - 

3 

1 9 	1-Tamzalh, age 27 
Sb Uman Haji, Aynepura 
I<avthathi Island 

I 

20 	Mujeeb 1Rehrnan, ag38 
$b Harnzath A I , Safiyabiyoda 
Kavaiathi Island 

Manikfan K,1.;:age 30.. 
S/o Abdulla A, Kuttitappura 
Agani Island. 

Hiday.athulla SM., age.36 
SboHamza.th .B1<., Subaida Manzil 
ka\'aI athi Island 

23 	An sai PP,age 31  
S ./p.Cheiiya Koya K P , Pakichipuia 
K'rathi Islahd. 

Suliman K.P,, age 38 
S/.o Kid-ivU.P.., Kuttipappepura 
Javarat1ii Island. 

YcobC;P', .age 40. 
5/0 YoiisJ Puleenakeel House 
14vaiath1 1  Island 

26 	NimUd1ilJ P , age 34 
Sb Zakällkhy ?  Kochipuia House 
Kavaiathi s1and 

27 	Salcem V , ac 39 
S/c• I: nzn,thYl oda  House 
Kavaiathi Isknd 

28. 	Aakoya3.,:ag4I 
S/o Ahoobacket M I, Biiekal House 
Kavaiaihi Island 

V . 

29 	NauhadV , e 30 
S/p Ka4i-iiM C,P1alliveedu House 
Kavaiat!i s!anl 

e4l ii d quba1 K K, age 31 
/ 	

çt)  AcKani P V ,Kunnarnkalarn House 

7' 	Kävaia1.h"i Island I. 

	

. / 	 . 	. 

) 	) 
J 	. \. 	 . 	. ,• 	•__' - 



MIA 

31 Ashik AN C P,ge30 
Sb 	Au K , Cherdipapada House 
Kavara th ~it Island 

32 Mohammed Rafi P , age 38 
Sb 	Chci iya Koya Palhcham, Pulipinnakad 1-louse 
Kavaiaiiii 1s1ard 

33 Pookoya P p , age 48 
Sb 	Babujan M , Puthiyapuia House 
Ki!tan Island 

 I-lussaina1i.K. 	age.33. 
S/.MuhammdC., Kuttithayapura House 
Kavarathi Island. 

 Si1aimanM,age37 
Sb 	Hamzath M., Maidanoda House 
Kivarathi Island. 

 1 	ajal-1ussiiiC., 	age37 
Sb. Al 1!11ned  Kha T.P., Chungam House 
Kvaitii Ilth. 

37 	jeb1hrnan T K , age 38 
Sb ihiiilikad House 
Kavaiathi Island 

38. 	Mohthind ShfiK.P., age 32 
S/p $laye.d  PboA, Kakachiyapura House 
Kavat athi kiand 

39 Mohammed Rafi B , age 33 
bo Attakidave I' p , Beeranthoda House 

IKavatathi Island 

40 	RIecla6e3 
Sb 	1uthuFlcenkeel House 
Javaiathi Island 

41 	UmmeiK P ,' 1age 37 

1t' 
S/o:UdifTheki1a 111am 

vathi Island 

hammcd Rafeek, age 37 

),

) 	

Attai 1< P ,okaiachiyapuia House 

\ 	
Island 

S 



43 	Mohammed D:'age 31 
S,o KidaveKP , Baiakaroda House 
Kavaiathi Island 

44 	Jaleel P , age 43 
Sb Attaj  Veloda, Po6va1nmada 1-louse 
Kavaiathi Tsland 

45 	De1hath,ae33 	I  
Sb Mohamm 	m ed 1 , Aanathakepuia 1-louse 
Ka\'arathi Island. . 

46. 	Sharafudheer, age 24 
Sbo1Ali A., Pooyi.noda I-louse 
Kavarathi Island: 	. 	 Applicants 

(By Adyocate:N/h:.KftGangesh). 

. 	 Versus 

I he Admisti atoi 
Admi rnti auon of the UT of Lakshadweep 
Kavaiathi-6S2 555 

2 	Dcpitmeict fgiicultuie 
UT pf 	 djNYeep 

represented by 
is I)iicctoi 

3 	Dii ccloi oi Panhayats 
Dcpcu i.ment of Panchavats 
Admuiisu 4uon of the U1 of Lakshadweep, 
Kcl\'aiclthi-682 555 

4 	Distiict Panchayat 
1a\ai 	ITePreselited by its 
Lxecutive Off iei 

5 	Village (Dwecp) Panchayat 
Kavaiathi ifslai4 teptesented by its 
L xeculive Off kci 	 Respondents 

(By Ad\ocatc Mi S Radhaki ishnan) 

OA 319/2013 

a 	4 
/ 	/ 	 11aibsa Pathm'iecctta 1-louse 
/4 Li 1 	 1 

)

''i S 
	C 1  

* / 
\ 	 I 



3. 

5. 	K.K.Razak,age27 
S/o, Khadei:.kOya, Kunniyatamkakkada I-louse 
Amini Island 

6 	1, 'Ashiaf,age3' 
Sb Ahamed, Pallam House 
Ammi Island 

7 	K C Moosa, age 44 
S/oAttE!(oy8,Kee1achery House 
Amini sland 

8. 	3.Kasmikoya, age 42 
S/oChriyakya, Balapp House 
Ahiipi Island. 

9 	C Bttakoya, age 41 
S/ö H1ya, Chnrnthabelli House 
Athi 	Island. 

10. 	aheeiMage33 
Sb Abdullakoya, Madam House 
Amiiii IsIand. 

H. Pookunhi 
Sb T.C.Yousaf, Noormahal House 
Amini Island: 	 Applicants 

(By 

Versus 
7 c 	

I 

7 	IhAdniinistator 
' 	) of the UT of Lakshadweep 

f'Iarathi 682 '55 . 

/ 	
0 

S.! 	
I, 

•oi 	 0 
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 Direc1r of.Pnchayat 

e1armeit 	f Pahayats 
Adrniiisia'tióii of.the UT of Lakshadweep, 
Kavaraihi682, 555. 

 !)irector of Education 
Directorate orEducatior 
Administi'atior of the U 	of Lakshadweep 
Kavaraihi-682 555 

 \'i1ag 	(Dweep) Panchaat 
Amini Island represented by its 
hxecutive Officer. 

(By Advocate: Mr.S.Radhakri.shnan) 

20. O.A Np. 325/2013 

Kohani'med Abdul Razak 
Sid. U.K. NâlI.a.Koya 
A italada I-iou Sc 

\nd rott:IslanI... 

2. 	K, MOOS1 

Kaidilam I Iousc 
ida hi at hr  Is ii d 

3 	1 laniza Koya 1i 
Sb Abdul Kiadei 
l3ii iyammadi I louse 
Andion Island 

(By Advocate Mi K 13 Gangesh) 

Yrsus. 

'!h Ad mini statbr, 
Administration of the Union Territory 

iL1Khdwee Kavarathi —682 555. 

2 	JThe 	iietoi (Se'i vices) 
fthe Union Territory 

fLkshadwee (Secietaiiat), 
—'1Kvaiaw —682 555 

I . 	' 	\['partment o.f Env iornment of Forests 
tkioi Teriibry of Lakshadweep, 
\682 555. 

R es p0 n dents 

Applicants 

Re s p0 n dents 



Savad1.Kage4O S  
Sb Mohammed A.P. Th.irinikkadu 
Kavarathi Island. 

Ahoobaeker'P.Th; age 43' 
Sb 1-Iamzai.h K.P., Pallipura 
Kavarathi Island. 

Aboàbacker P.1K..., age 34 
S/o.Fat,hahul Ia, IPuleenakeel 
Ka\'arathi Island. 

JchangcerA.l., age32 
Sb 1-Iamced,Aliapura 
IKavarathi 1 s1in. 

Shajahan B.,ag 35 
/o Kidaye. [aday.i 

Ka và:rathj Island. 

(By Ad'yodô Mr.] 	.Gangesh) 

Versus 

I . 	TI Administrator 
Adninjstratibn of the UT of Lakshadweep 
Kavarihi-68 	55. 

Director of Pnhayats 
prftient of Panchayats 

Admitimon1  of the UT of Lakshadweep, 
athi 

 -nelidf.'Science & Technology 
Uiidn'fëriit 	bf Lakshadweep 
Kavarathi-682'SSS 
rcpresënte.d by:'its Director 

ST 
rge (Dwccp) Pcinchayat 

\acathi Island icpiescnted by its 
IA 	tl,v Off icci 

Mi S ftadhakiishnan) 

Applicants 

R,es pond e us 



y' 

22. 	()A 327/2013 

l'arook, ge 4.Q 
Sb Kunhikoà, Pulifipinakkad, 
K a\'aralhi Island 

Ummc Farook age 38 
Sb V .P.1< asmi;i Kartholapuia, 
Kavarathi Island. 	:, 	 Applicants 

(By Advocate: Mr. K.l3Gangesh) 

Versus 

The Adniinisurator 
Administraton of the UT of Lakshadweep 
Kavarath-682 555. 

2 	Dii cctoi &f Ianchayats 
Dcpai tni1 of Panchayats 
Adminsti ation of the U'! of Lakshadweep, 
Kavarath82 555, 

3, 	•Departftieni. of] nvironment & Forests 
Uhibn leri'itory of Lakhadweep 
K.avaraihi-682555 

4. 	\/llagc (1).w,ep) Panchayat 
Kd\/ii ath i I l and epic sentcd by its 
I\Cctivc Oi 

	

u 	fil c c r. 	 Respondents 

(By Advocaie: Mr.SJadhakrishnan) 

23 	)j 328/2fl3 

Silll C.!?. age 34 
S/o Mohamdod -1aji, Chendipura, 

a \a rat hi. 

Sunu1 I !amced PP., age 39 
S/o .Attai K. P., Pokara Chepura 1-louse, 
Kavarathi. 

•': 	Mohammed K.P., age 35 
la,ñmalh13,P., IKarutholapua 1-louse, 

i,1,aaiathi 
(• 7 	- .-. 	\ -: ; 

z 4 	cii Kdien P , agc 41 
)SoMohamI'ried Pallam 1-louse, 

) 	 / 

"-S. 



Kavdithl 

5 	Ajaiji }? , age 3,4 

Mitpo 	1 , Pappadarn House, 
à"'aiaihi 

(By Advoate 'Mi II3 Gangesh) 

Versus 

The Adniiistrator 
Adhinitraiion of the UT of Lakshadweep 
Kaviiathi-682 555. 

2. 	!)ftector, of Panchayats 
Departrent•o I Pane hayats 
Administi ation of the UT of Lakshadweep, 
( a thi68:2 :5• 5. 

4 

3 	Oir ct-6r of 1 ducation 
etoite Of Education, 

Admini;stration of the Union Territory 
fLakshàdwëep, Kavarathi-682 555 

4. 	ge t 	Panchayat 
Kavaiathi Island iepiesented by its 
Lxecti'e Othcei 

(By A4\/ocate Mi S Radhaki ishnan) 

24 	OAS2/2O'13 

I 	1 hhua Begum 1v M ,age 38, 
W/o Iaum Razeed, Madeena Manzi!, Kiltan 

upcivIsoi, a011 1 wisting Centi c Kiltan 
Disti let Panchayat, Kiltan 

2 	Shmu1 Ilarnced P K , age 50, 
'/o Sayed Kya P S , Thottathakkaia 
Store :K.Epei'Cüm Clerk 
Coii I wistin Cene Kiltan 
1)itiict Panchayat, Kiltan 

Naeemudheen age 33, 
I Syed Adiil1a Koya, 

J i\.undarnkularn, Kiltan 
Yl 	 'Coii [\'Isung Centie Kiltan 

/ 	 Dsu ict Panchayat Kiltan 
N 

Applicants 

P. es pond en ts 

Applicants 



(By Advocate Mr V Mohana) 

1. 	

I 	Versus 

The, Administiator 
Administi ation ol the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diiecoi of Pnchayats 
I)epartnientc1f Panchayats 
Administration of the UT of Lakshadweep, 
Kävathi682:. 555 

3. 	The Chief Executive Officer 
I)istrict Pa'nha'at Unit 
Kiltän, Union Territory .  
of Lakshadweep-682 557 

(By Adydc'ate: Mr..S.Radhakrishnan) 

OA'31/2013 .... 

Hussaii KC , age 34 
Sb SdyeedMohammad A M.  
Kattiyamchatta (House), Agatti Island 
UT 'of Làkhd\"eep. 
Wo'khg a 	al labourer in the Department of 
Science & Technology, Agatti, Lakshadweep 

I lydei P 
1 

	 ' 

Sb Sayeed:.BTha
.
riHaji U. 

Pokka'thappada (House), Agatti Island 
U 1 of Lakshad weep 
Woikwg scasua1 Iabourei in the Department of 
Sc ie.rice & Technology, Agatti, Lakshadweep 

Al Alçbai, K 	age 39 
Hamza (I-i 

Kunnbiyda Hbuse, Chetlat Island 
)T of I aksha1\'eep 

\\'oiking a cauaI labouiei in the Department of 
ci'ièe &T'hoIdgy,":Agatti, Lakshadweep. 

1- 

- 

* 	 Jr- 

'\  

\•:'. .AM B5/ 

25. 

2. 

3 

4azrnal Bat 6tl  1K , age 27 
o Sccdikoya A 
riyaihiyoda 16ise), Chetlat Island 
ofILakshadvep ., 	. 	..... 

Wpi 1%irlg a casua1 labourer in the Department of 
ience k& i1ec 1 no lbgy,  

Respondents 



t-7 

Appi icants 

iois Iuitakose, Si & Ms Daisy I Daniel) 

V CrSU5 

en. Kavarathi-682 555. 

(By 

Cl)ai1person H 
Village (I)wp) Panch'at, Agatti-682 557. 

Chairperson 
Village(Dweep) Panchayath, Chetlat Island-682 554 

The J. nioS.cicn.tific Officer 
[)epaiment OfScience & Technology 
Chetlat-682 554 

5 	The iunioi Scientific Officer 
Depaitment of science & Technology 
Aatti-682: 557: 

	

6. 	I)iêctor ofarchayath 
Department of Panchayath 
Kaarahi-682 555. 

(By Ad\;oa: Mr.S,Fadhakrishnan for R 1,4,5 & 6) 

26 0A3332013 

S/O.'alunhi 
Si1anivapura,Ki1tan 
I 	 hãdwecp 

	

2. 	K.Azhar 
S/o.Sayed BLhari 
I(Liti'àthivodi, Kiltan 

A P Ahand 

-.:/ 	•1T4 	 1• 

> 	 limaouia, 1i1tan 
* 	1 	.•.!V 	' 

L) 	 I z 	 • 	: 
•, 

(JAvce; Mr.MR Hariraj) 

I

Versus 

Re s p0 n dents 

Applicants 



I. 	Admiiisrat' 
U.ninTii'bf Lakshadweep 
lK\'aratti 

2. 	Director of Paichays 
Union Territor'of Läkshadweep 
lKavaraui 

3. 	Sub-Divisional Offler 
1K 1 lan Island, Union Teritbry of Lakshadweep 
K lit an. 

4. 	I)irector, 
Scryjcs, H 
U 1 of Lak.shadweep, Kavai an! 	 Respondents 

(By Advoe:Iylr.SRadhakrishnan) 

27. Qi\ 344/20I3H 

IKassim A 
S/Q.AttälKya PP 
Aliyàthara1iouse, Andrott 

JalaluddinN 
/o Attkoya N P 

N0106ummida 1-louse, Andi ott 

3 	fv1ohmnied 1-lassan C F 
S/o:iKinh ikoya'SVP 
Fdayakkal;Huse, .Andrott 

4. 	fvlähammed [afeek C.K 
S/o.Koya K.0 
Cheriyà Kakkanal I-louse, Andrott 

5. 	MoiammcdKamal uddin M.K 
S.to.S!iihahu:d.din Pookoya Thangal 
MsvanKakkada I louse, Andi ott 

6 	Molir'nhied Basheci C 
Sb Pookoya 
I davakkal I louse, Andi ott 

Noiul Hassan A 
_'///)\Nallay cikoya U 1K 

/ - 	N Atlada I louse, Andi ott 

ysX  
- 	/ 	I 

. 	

I 
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8 	Muishida Beegum C N 
DIo Law Shisuddin Thangal 
Chemayath I'Falakath,Andiott 

(By Advocate Mi jK 3 Gangesh) 

V . eisus 

I he Adrninisti atoi 	i Y 
Adrnimsti ation of the Union Tei ritoiy 
olLakshadweep Kavaiatti —682 555 

Director oiParpayats 
Depatmen.t YfTanchayats 
Administi ation of the Union Teii itoly 
.oiLakshac\ep; Kavaratti —682 555 

Department of .EIectriciy 
Union TeititØi 1  of Lakshadweep 
Kavaraihi - 6:8. 555 

	

4 	VilicigO (Dyvecp) Pancha) , at 
Andioi Islard iepiesented by its 
LxccUtl\'e Ocei - 682 552 

(By Advocate Mi S Radhakrishnan) 

	

28 	OA 34512014 

Dio I1amsà, Ellachetta House, Agathi 

	

2. 	l3 cc. fathu ni 	I. V 
DIo Kasmi Koya, Puthanveed 1-louse, Agathi 

	

3 	Kadecja'P K 
I)/o Koya Isn, PunaIad House, Agathi 

	

4 	AbçVuI Mu{haIifMK 
Sb Attakoya, Mayamkkada House, Agathi 

	

5 	Abdul Shukdoi 
',/o 1 ate Usaf. 
Melaillam Hoyse, Agathi 

U2/2th.iI12. MK: 
V.K 

	

- 	4.kkashikaIaca House, Agathi 
(J 	 . 	. . 	.. 

in 	2;y. 

I I  

App! icants 

Respondents 



10. NazerK 
S/o.Kidave 
Kunnikathiy'apada House, Agathi 

II. 	Shovka1ha1i M. 
S:/o.Ummcr  B 
N4a!<ayachbda-IIouse, Agathi 

Sad M6hained 1 
SIo.PoOkO'a 11' 
Jeet I-louse, Agathi 

NaseefP 
S/ojvluthali I K 
Pahada Hpuse, Agathi 

'AbooackeiN.M 
S/ô.Abdu,1 Rahman F 

laif'esaManziI, Agathi 

d'uI'. Sa1l?1.T.P 
S/bChptiya Koyci C P 
'I 1pit1'a 11 1am, Agathi 

Alikci'1JK 
sIb;Mphamnd Koya 
Kkkada 1-louse, Agathi 

AzharC 
S/o.Mohammed Koya T.P 
Chal1aIKlad 1-Iusc, Agathi 

AboobackC'r 1( 
.o.Sa'ed, 1KQya T.P, 

1-louse, A gathi 

L) 	 I d... 	-1! ....................... 
19. Jad-K'.yH 

-\ 	I 	 K 



KuldlInodcl 1h[oe, Agahi 

20 Saye 	Moh urned 
Sb 	Ab?1ul1a P 
4ai iy ctthodct 	1ouse, Agahi 

 MUhàmmed KQ\'a B 
Sbo.ioya 
13 iythabiyoda House, Agathi 

 NaFeesa M.K 
D/o.AbdullaKOya K 
Moothamkakkacla 1-louse, Agathi 

 Koa:P 
S(oJ.,unhikoya 
Pondmoda I louse, Agathi 

 Kikoya 1.IH 
Sbo.A.bbobacicei:Koya 
iKama.ia1iSbcla Puihiya 111am, Agathi 

 
j . 

/.\báobacker 
/pA liMbha:ied 

lppathoda i-louse, Agathi 

26 Badaiudheen V 
bo Koyassah' 

\ahda [\4mnzil, Agathi 

27 KamaWm isa B P 
D/o Mohammed S 
Bapathioda 1 louse, Agathi 

 iiidbi M 
D/.à...t!akoy 
r\4arri,yaIfl Scviyoda House, Agathi 

 J1I4èiA.1. 
c,j0 Sayed Buhaii 1 P 

I\JiycipcIpp'idd I louse, Agathi 

30 
I 	 I 

I ati 	f 	he 	N4 P 

\D 	 House, Agathi 

/ AC 

A. 
/ 	1 	P 

/ 

/ 	'Lo1uthukoya K 
iyapa 1jda House, Agathi 

.? 



Naseer T.P 
S/0.\4Utilalif 
1&d<u I thiya I 11am, Agathi 

Ubaid U 
S/OJ1afl1Zi U 
Ummmcroçlachetta 1-louse, Agath i 

Syed.MoHiiimd K.T 
S/O..5oo 
K cilanth ithiyoda 1-louse, Agathi 

	

38 	ahamod P P 
Sb aycd Mohammed 
Puthiyapandu am House, Agathi 

	

39 	Abdulla B' 
athahu11a 

Biyashahiyoda Housc, Agathi 

1 ijaromma T. P 
I)/oAbdu1 	 0.Ya P.0 
l'ek<u Püth iyai 1 lam, Agathi 

s1eaK........ 

'ka I:IpLie, Agathi 

11 	. 
Sb Sayed Au K 

	

/ 	13 iyashahiyoda I louse, Agathi 



' I 

44 	osina  
I)/oSayed Abdil Rahman 
Phachiy Hose, Agathi 

45 	ak,kari/ P ®1 
thrnza K P 

Puthiy Pura J Jpuse,Aahi 
l 

46 	C1eriyaJ<6yaç. 1  
S4bJateiAttakOya 
Kódam I ouse. Agathi 

Showkáthali 
S/o.:.Late Attaicoya 
Sailaniyodã H.oise,Agathi 

 
S/o.Haiza C;K(Late) 
VadakKcela 111am, Agathi 

49 Cheriya Kya A K 
SoJ:py;' 
Aa1nnmmada House 

50. MdhañmedAli C.P 
o.KmiJccy .a A 

chshlaka9da 1-louse, Agathi 

SI. 	S aYqd:.Moncd K 
/o Yousaf A1 

KUnriumpiu am House, Agathi 	 Applicants 

(By AdMi 1  3 Gangesh) 
' 	 .' 

Versus 

	

. 	 .1 

I h i\dministiatbr 
Adrpinisttaiion of' the Union Terntory 
of L aIshadvdep, Kavaratti - 682 555 

2. 
Union TcVrto of Lakshadweep, Kavarathi 

	

Jpèsntd " 	Director - 682 555 
. 3 .  

/ 	3 	f)nodLdi of 1Uiyats I.

J)rtpiqi1i, ofaichayats 
Union Terntory 

NPI, 	 - 682 555........................... . 	y. 	. 

\.. 

.............. ................................................ . . 	.. 	. 



5. . 

4. 	Village: ( Qvep) Pap chayt 
Agai.hi lslapd bresented by its 
Eócuti v Qffidè.r - 625 54 	 Respondents 

(By Advocate Mt "SiIdhakiishnan) 

29. OA 346/2013 

Umner Farook Shaf 
S/o.Aboosala 
Malikakal 1-lçuse, Arninii 

P.A Sycdali 
Sk.11arnzakôya 
Puthiya Ashatoda I-louse, Amini 

3 	Rahrnath Beegarn 
D/.o. Ahamèd,: 	Malikakal House, Arnini 

Ahamedkoya' 
S/o.Koyalddavu,. Surambi House, Amini 

VliyabiP1C 
[)/o.ArithukOya, Pall iyachetta House, Amini 

6 	Ii3cebiMP 
/l1arnsa 1, tvla1lipui a House, Kavaratti 

7 	\lkcyaVP 
/o '\ttakoya, Vadakkilapura, 

Kavaiatti 	 Applicants 

(By Advocate M K B Gangesh) 

Vesus 

L1  hc Administiatot 
dminisu ation olthe Union Territory 

pfLakidwcep, Kavaiatti —682 555 

2' 	X)ietoi' 	 Panchayats U.  
)epi tmrt of Panchayats 

ation of the tJnion Territory 
i kshadvveep, Kavaratti - 682 555 

A 

/ 
•: .. 



: 	4't; 

3. 

Director of Education —682 555 

• 	
: 

4 	Ytllage (DWee4) Panchayat 
Arnini Island ipresentl by its 
EcuUve Offlcer -  682 553 

5 	\il!age (Dwp) Panchayat 
Kavaiatti Ls!and repieseited by its 
Executiye Oficei —682 555 

(By Advoct Mr 4 S Radhakrishnan) 

30 	oA 347I201' 

uharabi P 
DIo Kunhikunhi 
Pallicham: Hise,. K.avaratti Island 

MahrnoorM.: 
I)o Hamzath 
Molakeputa 1- ioise, Kavaratti Island 

I 	(I 

 
t)1 
UIlikrnaJ Iavaratti Island 

4 	imna P V 
I)/o Mdnaf 
Puthi)/avedu, Kavaratti Island 

5 	SaiornmaKP 
I)o Ibi ahmkuty 

. eelakoch ictiyapui am 
Kavaiati Islaid 

6 	 I  
A. 

/)I%bJir 

iiatti Island 

7 	BbfA 

rT7'r t, 	I .; 	 :1L vappada I-louse, Kavaratti Island 

( 	
----.)i 

: \eb1 Aynepura 

( 	%$
) 	

Abdurahiman 
a FIouse, Kavaratti Island 

BE\c' 
TT 

Respondents 



- 

F  
1 	 F' 

• 	:1,..., 

F " 1 

9 	Ramath BegUm B 
D/oA1i 
Baliyal i 1-Iou se, KavaraIi Island 177 

10. 	° alihath V.M:. 
1)/0 Valiya Abduiahimn 
'\/adakkurnelachadarn, Kjàvaratti Island 

11 	Rhiyarnbe- P 
[).YO.:Ah, rnrnd, K.P 
Fhottathapui a, Kavaratti Is land 

12. 	BeéfathumrnaB 
D/o.Aboobackei' 
B eeramth bd Kav aratti Island 

Rähhiáth Beegurn P.P 
1?/o.At.tal K.P 
•Poôhai'achepura, Kavaratti Island 

4a'jäiail 
[)/o.MithuAynaPura 
K1utlppaRpepura, Kavaratti Island 

....... 
(ByAytd Mi 1 B Gangesh) 

Me! sus 

T, b q  Admiristràtor 
the Union Territory 

of Lakshadweep, Kavaratti —682 555 

	

2. 	D.j1COi' (;Seiices)' 
Administi aUon of the Union Ten itoly 

of Lakshadv ep (Secretariat) 
Kayaiatti, —  6 555 

£ 	F 

	

3 	tb- !q,~ec  o r 6('1bdustiis 
-. Uiii I en itory of Lakhadweep 

74T 4,,d c "%avaiathi iepesentcd by the 
, Drectoi of Industues 

Z.' 	• 	 . 

(By),Lv4çate Mr.S Radhakrishnan) 

. 	 • 

Applicants 

Respondents 



• 

df  S7 

31  

KuniNç 

	

/o Shik 	I 

Noorumchett Housc, Amini 

2. 	Attako'a 

S.rambi 1-l66se, Aitjini 

3. 	Ariwar 1-lu ssa:in 
DIo.Essa 
Kottapura HoUse, Amipi, 

4 	Sajitha BeegQm 
•(S.a:ee Abdulla K.oya 
l3eli House, Arnim 

 
O/o.$hikoy 
Monakkalfachetta House, Amini 

Ffissaiñar ,  
S/o.M ohammed 

rntttjouse, Arnini 

7 	K Cas 
S/O JIabs 1 .4

i.vadachetta House, Amini 

(ByAdvdcater 1B Gangesh) 

Veisus 

1. 	Tl Admihi:trtor 
Adrninisttionof the Union Territory 
of' I khadwee, Kavaratti - 682 555 

2 	[)iiectoi of Panchayats 
Deprtrnet of Panchayats 
Ac1min1t tratibri of the Union Terntory 

' ... 	 • 	 - 

.4/ .  

.... 	 .., 
.t .... 	S  

epament l Education 
Territoiy of Lakhadweep 

va -arhi represented by 
4 rctor of .Edation 682 555 

S . 

Applicants 



1001,  

(By 

32. 

2. 

I 	TJ;!l, 	1I 	1 

C .  

ni Is la 	epresntd by its 
E>eciiti'& O1e -82 554 

I 	is 

Advoèate Mr S Padhaktrnan) 

0A350/2013 

MohainrneØ Hassan 
Sb Abdul Kadar 
•Mohpurakkad House,' Adrott 

Abdul 'Hassn 	I 
Sbo.Attakoya 
Käthatt, House; A:ndrot: 

,Sayed .Mohairned 
/o.Aboosala': 

•Karchetta House, Androt 

Respondents 

11 

5. 

(By 

2 

Mohmmd Hussain 
.S/o.Mohamnd 
'Ipthiyo,c1fIouse, Andrott 

irjuddeen 	I  
Sooyainrha Ioya 

Andrott s 	'L 

K B Gangesh) 

Versus 

1 he Adminiskçator 

	

Administration 	 rn1. of the Union Tetory 
of Lakshaclweep, Kavaatti - 682 555 

b irector of Panchayats 
Pepartrent 6f' Panchayats 

it4i atio of the Union Terntory 

?c 
 

Weep - 

Applicants 

4 	
I 

3 	Djstrict P ancIayal 
- 	Kavaratti repened by its Chief Executive Officer-682 555 

/ ) 4 
'i'' 7 i11age (1)wêep) Panchayat 

/ 	
* Ardrott Island represerited by its 

Exet utive Qffic1er - 62 554 	 Respondents 

(By'Ad\tai Mi S adhaknshnan) 

Y 	 1 



6'? 

	

33 	0A351/2O1 

Mohammed Hussa1rl 
SIQ Indheen K Q.  
Bilutheth House, Andio( 

I 	 4' 

	

2 	Sa[ahudheen 
Sb Muhükoy 
Kunthathalam' House, Andi Ott 

F-lassan 
Sbo.AttakOy..:i' 
'Kunjanattichtt; Andrott 

Yousaf 
Sbo.Pookoya 1. 
Puthiya Eddiyakkal House, Amini 

(By Advocate Mi K B Gangesh) 

I 	Versus 

	

1 	flie Adninitrator 
AdrninisU.tion of the Union Terntory 
6Lkshadweep, Kavaratti —682 555 

	

2 	Director of Panchayats 
epartrnent of Panchayats 

AdminlstratiQn of the Union Territory 

t Lakshadweep 
K'varatti - 682 555 

	

3 	Opartmentf Women & Child Development 
Uin ' eritory of Lakshadweep 
Kavarthi 
Representpd ly its Director 682 555 

	

4 	Vihg (Dwe,e) Panchayat 
Aridrbtt Island represented by its 
Exve.Offiç T 682 554 

	

5 	Village (Dweep) Pancayat 
Arnini I 1sland iepresened by its 
iecutivc Offcer - 682 553 

1 ) 1 	 is 	i 	, 

(By"Ad 	Tdhafrrishnan) 

i.I-t r 	I 

Applicants 

Respondents 



lii i 

1Mohammed Riyaz Kh 
d i 

:• 	 f iLJjI. 

L 1 	 t 
2 	Moharnnd.4ajioof 	, 

Sb Sayeed 4oharnmedoya 
Neelathpura Hpuse,'Ahdrott 

3. 	MansoorA!i. 
S/o.Muthukoyà. 	I  
Pentamvelipura Hoi.se Andrott 

4. 	Mohanrned Faisal 
S/o.Siddceque. 
Makket 1-lOuse, Andrott.. 

• 	 !. 	 ..•. .,.. 

(By Advocate Mi I<. II Gangesh) 

Veisus 

1. 	'he Adrninistrtor 
Admirustiation o[the Union Territory 
olLa khadveej3, Kavaratti - 682 555 

2.)epartmen oI'Anirnal Husbandry 
Union 1 erritoly of Lakshadweep, Kavarathi 
Repiesented by its Director —682 555 

3 	bireor'9f 1nchayats 
beiint b 1Pnchayats 
Adintnistrtion of the Jnion Territory 
o1Lakshadweep 
Kavariithi'-. 682 55 

4 	Ti1lage (Dweep) Panchayat 
Andrott Island cpresented by its 
Ekëcut!ve:Qffier -682 554 

(By Advocate Mr.S Radhakishnan ) 

35 	OA 35126i 

r /j11Ralkada10ouse, Agatti 

'/- AM 	 • . .': 

•:;.>' 	: 	
• 	.:. 	. 	..: 

Applicants 

Respondents 



2. 

3 
	

TPAhrnad 
YouSuf 

Thekkputhiya Veedu,'Agatti 

K:P.Hornzakoya 
S/o.Aboobacker 	* 
lKarnaiinal miyoda Puthya 111am House, Agatti. 

K;Showkathali 
S/o.Sy.bhari 
Kondinoda I-louse, Agatti 

B. harafudhcen '  
S/b. U:m rn e't EIla 	.1 

ITlo use, Agatti 

7 

(By 

2 

3. 

A 

	

.f 	
. 

	

I 	;;'? 	• 

	

* w •1 	 tj 	Lit 

, 

\ 	
/1 

\:. tA1* ó ç / 

V.K.Mohah111e*d Mükthàr. 

S/o.Abdullal(oya 
'adak1 Kunninarnel House, Agatti 

Abdul Rahiitian 
ee-que  

Lila House, Agatti 

Advcatty1i B Gangesh) 

Versus 
i 

Thè.Aciiriirator 
Adrni*nistr.tkn othe Union Territory 

f Lakshadveep, Kavartti - 682 555 

Departrnert f  Animal Husbandry 
Rnion7Feriotxof LakShadweep, Kavarathi 
Rercsentedy ts Director— 682 555 

IDeci o1Pnchayats 
I)parcnieiit of Panchayats 
Adriiisu4tipn ol the lJpion Territory 
of Lakshadwep 	

I 

Kvaratti —682 535 

agc (Dwe) Panchyat 
jAgatti island rep"esentd by i t s 
Executive OfiéØr - 682 553 

Applicants 

Respondents 



(By Advocate Mr S RadhakiIs)inar 

36 O A No 54/2th3 

Suhaiab'i, /o..Tharg k4ya 
Kakkal House, 
Andrott. 

(By Advoate.Mr. l<.B. Gngei) 

Vesus 

Applicant 

IheAdrninistratoi, 
Admihistraii'onof the Urion Territory 
of khadvép, Kavarathi - 682 555. 

TheDifectorServiées) 
Administi'tihn of the Union Territory 
oI Lakshadwep (Secretariat), 
Kavaratti 682555. 

[)cpartrneItQf Agricu1tuie 
UhiOn TeritO of Laksfiadweep, 
Kavatathi- 682 555. 
Represented b its Diredor. 

(By Advoçté Mr. S. Radhakrisbnan) 

37. 	OA355I2l13. 

Muthkbya 
S/hiko'a d.S  
Kakkna1 lIàuse,'Andrott 

 

/oAsinai 
'umrn'ad. Hcue, Aiidrott 

(By Aat: 	agsh) 

: 	Versus 

hckdrnintstiaoi 
Admkustiation p1 the Union Territory 
01 1akhadwee, Kavaratti - 682 555 

'( 	I 

I 	i 	I 

Respondents 

Applicants 



 

 

I)ieclo.r of Parha)1ats 
Deprttherit ofPanhays 
Administration of the Uiion Terntory 
of Lakshad"veep 
Kaviatti-68255S 

Duector of lor, Shipprng c Aviation 
Urnon 'Perri tory of Lakshadweep, Kavarathi-682 555 

Villagç (Dweep) Panchayat 
Ardrott.lsIand represented by its 
Executive Officer - 682 554 

 

 

ri 

Respondents 

(By Ad..qcatc: Mr.S Radhakrishnan) 

38. 	0A356/2() l,. 

1-ajaomrnabi 
1)Io.K6ya KiIave M 
ThithiyadaHouSe, K&peni 

:• 	i ... 	Hi 	J. 
MKCheiiykOya 
SAôMhalTdKoya Haji 

at)i1kakad.?t Hoi4se, Kalpeni 
• 	 . 	

: 

(By Advocate: Mr.K:BGangesh) 

Versus 

I. 	ThAdminisrator 
nisjn of the Uflion Territory 

pJ,akswcep Kavratti - 682 555 

2 	 ofinhayats 
pepatrh9nv, ofP. anchayats 

of the Union Territory 
çLakshalyepp. 
Kaartti —62555 

VilIe (Iw) Pchayat 
Kalpeni.  Island çepre'seited by its 

xcutive Offir - 682 552 1  

4ByA4yocate Mi S kadhknishnan) 
,_. 	.i•,1•_.• . 

	•.; 	- . 	S 	 • I  

7OA 35712013 	I  

/' 	'ij(.&bdulSalarñ 1  

S7bCliiyakOya 
•1, 	 •I• 

J /.)4 çJ 

T 
, 	

- 	 - 

S  

Applicants 

Respondents 



	

I 	 '4 

Alikakada ifôe, Ka1pni 
I 	 3 

2 41 1,  RM 
, 

IaJPb1' 

3 	R Saker 1-IUssir 
S/o;MohamrniKoya 
Peechiyath Hoi.e, Kalpeni 

Abdul Latheef.  
S/o.PaI!ath Kurihi Koya 
Nenempappada House, Kalpeni 

Altakoya 
Lq..Karniioya 
.uhhipuva1ci House; Kalpeni 

Abd1 i"iaseF 
S/o.Muthu19y 
MalrnikakädFouse, Kalpeni 

M.K Khalee 
Sto.1-larnza Koya 
Ma1ipikakaã.  House, Kalpeni 

 
S/ç:N1oh4mnd Koya 
PeechtyatF House, Kalpeni 

 
M 'e1aHwn 
SIc, Shai Ko 
P . 

ya 
HUse' Klpeni 

Cheri?a Kbya 	I  
Sb.Ahpied 

cdarn 1-l'ous; Kalpeni 

biimcdIKoya 
So.KunhiKoya 
Cheiyapuiakad -1ouse, Kalpeni 

12 	Abo1o3aQJcI 
9'1T1 

Ka1aç y4da 1use, Kalpeni 

13 	rkoyati k ya 
4 1  / 	ci.Ru;nh Koya 

'? 	 4jiA!adanl1a1 Houser Kalpeni 
.\.• 

0 

.ri'- 	- 



i , 
1 

I 
65 

t: '4 
f-11.  

MY Hbuse, Kalpeni 

5 	AbcluI Hakeern 
Sb Chenya Koya 
Melachedarn I-louse, Kalpeni 

	

16 	Hajiiornrnabi 
I)Io Kasmi Koy 
Akkaia 1-louse, Kalpeni 

	

17 	Huthairath 
Dlo Abbas 
Arakalar Hcd, Kalpeni 

	

18 	Rasheed 
Sb Koyarnifla 
N'1anj1yenam House, Kalpeni 

	

19 	Abdul Gafooi' 
Sb Kasmi (oya 
K4606rat.hai1!m House, Kalpeni 

I 

	

20 	M. 1Cloya 
S 1Poôkoy' 
N1eâ,Idath 1-10use, Kalpeni 

	

21 	1PSaflya 
D/10 Moosa K C 
Pulhiyapura House, Kalpeni 

(By Advocat Mr K F Gangesh) 

Versus 

1h Administtatoi 
4\drnnisi¼ation of the IJnion Territory 
dt1ak1dweep, Kavarathi - 682 555 

2 	.1aLther of Agriculture 

,-T 	ori FF erl Un 	i tory of Lakshadweep, Kavarath' 
qV 

6y its Director 

/ 
Die c o r of Panchayats 

j
pministiation of the Union Teiritory 

..........Lakshadwee.p, Iavratti 

Applicants 



14001 

7--- 	-.-• 	 -- 

06  

4. 	Village(1ieep Panchyat 
kJx,vU 	 its 

Respondents 
y 

;•'•. 	 . 

(By Advocate Mr S.  Radhakhhnan) 

	

40. 	O.A.358/2013 

Abdul Latef he 
Keela Villattom, Amni Island. 
Lakshadveep. 

(By Ms.Shahna Kathikeyan).: 

:yersus 

V-Wage (Dweep) Panchäyath 
A46i Island 
RëpresentedbY the Chir Person 
Pin-682-552 

Secretary 
L)epaitrnent of Panchayath, Kavarathi 

13irectór 
F1-flpl9yrnent. and Training 
Uni'Feriitor' of Lakshadweep 
Ka'arathi 

(By Ady-.o.cat: Mr.S Radhakrihnan for R 2&3) 

	

41 	0A3S9/2013 

Muthuk 
Mampurarn Hou 
Arnini:lsiand, Lakhadweep 

(By Adocae: Ms.Shahna Karthikeyan) 

versus 

	

1. 	vjlag. 0 (Dwep) Panchayath 
Amni Island 
-rtec bthe Ch-ai;r Person 
Pi.i6182:552 	-- 

- • 0 	r'' 	, --- 	. 
0 • 	 • 

l5prtrnent of Panchayath 
(avaiäthi —682 555 

App! icant 

Respondents 

Applicant 



'7 

3 	 I 	 ( 

Eyment 	'1 rainr 
Urofei t it'i of Laksl1iadweep 

(By Advocate Mr S RadhakriShnan for R 2&3) 

42 0A36212013 

Rabeehatilulla B..P.., aged 35 yarS, 
Sb. MohmmedKOya T.N., 
Labourer,:Kilan., Iesiding at \'a1i'apura House, 
Kiltn Island. 

(By Advocate Sti P V Mohapan) 

Versus 
I . 	l'1iAdrninitrabr, 

of Laksaeep, 
Kavàrátti-682 55, 

Electrical Division, Kavarathy. 

2. 	.I)irectOr Of.Panchayat, 
I)epartmcnt of Panchayat, 
Adrinisi ation f UT of Lakshadweep, 
;KLti-62 555 

IlL 

........ 	 - 
3 	ThExecutiye ufficei, 

Vj11ge Dwoep Panchayat, Kiltan-682 557 

(By Adv?câte Sii ,S adhakrishnan) 

43 0A36312013 

Yaser Arafath MV , aged 28 years, 
Sb E Seed ikoyaLabbui er, Animal 
Husbandry 1Jnit,tan, Residing at Moulana Veed, 
Edayalça'I 1  K 14h sIand 

1 	 3 
I' 

(By AdçSi i P V Mohanan) 
ri 

Versus 

,-.:-:: ., 	
. 	 •,,. 	

i- 

I-'''> 	Adminit ator 
a:p, 

/ 	 v1 \atti-682 555 

) 

,,Eirec1 or of Panchaya, 
\. 	.'\\ 	•1 . ................... 

\. 	"4 	 -... .../.,. 	.-•. 	f 	......... 

ifLC / 

Respondents 

Applicant 

Respondents 

Applicant 



6B 

Deartrnent 	Pancayat, 
Admini'stratior of UT f Lakshadweep, 
Kavratti - 682 55 

3 	1 he Vetet inai >1  Assistri Surgeon, 
Office of the Veterinay Assistant Surgeon, 
(Am mal Husbandry Uni, 
Kiltan Island, Lpkshaciwep-682 557 

4 	h Chairperson, Villag Dweep Panchayat, 
lKiltan-682 557 

[By Advocate Si' S Radhakrishnan (Rl-3)] 

44 0A36412013 

Abdul Qbish,SIo.Sinul Abid P., aged 27 years, 
Ma! ikakal, Kiltan,.1 i. of Lakshadweep, working as 
Casual Laboutet, (Live Stock Inspectors Trained Labour), 
Animal Flushandiy Department, U.T.of Lakshadweep, 
Kavarai.h.i, 

(By Advoçat Mrs IDaisy I Daniel) 

J '  

'1 	
Versus 

I he Adrninistrtor, 
Ijpion Teiritory of Lakhadweep, 
Kvarathi-682 555 	I  

2 	Chairpet son, Village (Dweep) Panchayat, 
Kiltan 682 557 

3 	Duecti of Animal Huandry, 
ut -617,  Lakshadw ee p, Iavarathi - 682 555 

4 	Dirctor o1aichathjbepartment of Panchayath, 
Ka'aiathi 	55 

[By Advcatc Si' S ahaishnan (RI, 3 & 4)] 

45 OANo 36612O13 

1. 	Mohammed Kasim 
Sayeed 

7 	 kanipia House 
, 	Andiott 

I I 

Mhanmed I lussain K c 

Respondents 

Applicant 

Respondents 



Applicants 

The Administrator,I.  
Adrninjstratipn'of the Union Territory 
ol' Lakshadweep, Kavarathi - 682 555. 

The [)irector ofPanchayats 
Departrnent.pf Panchayats 
Administration of the Union Territory 
cL1akshadwcep, Kavaiatti - 682 555 

7. 

La}'iaaweep Development Corporation Ltd., 
Port. contrOl iTower, Andrott - 682 554 
Represented by its Officer in charge. 

 

 

(By 

Directorate of Art& Culture 
Adñiriisti:ai.iàn of the Union Territory 
of' akshad'wëe Kavaratti - 682 555. 
Reresëntëd b't  its Director. 

Diicctdr of A,iicultwe 
Icparq'den of. Agi icu.ure 
Arniniio of the Union Territory 

1Lakhadwcep, Kavitti —682 555 

Village (tweep) Panchayat 
uidrd.t lsland eprpentd by its 

Eecuti'.'é iffcér-682 554. 

Advocate Mr S 'Radhaki ishnan) 

OA 368/2'O13' 

I1koya, àged37 years, Sb Pookunni A, 
Iã Clitttapkada House, Andrott 

Respondents 

 

2 

3. 

\ 	" 

• .ruL 
1 

I yars, S/ o.  Sheikoya Thangal, 



3 	S4ed Mp 	edhbudheen Thangal, aged 28 years, 
S/ó S ikôYThari'a, Kandeth House, Andrott 

23 years, 
Sb Sheikoya Thangal,! Kandeth House, Andrott 

5 

	

	Mohammed Slim, ldgedi,44 years, S/o. Kidave A, 
Panchanal House, Andrott 

Khair, aged 32 years,  S/d. Muthu, 
Puleenakeel HoiSe, Kavaratti. 

Abdulbari, aged 34yea8, Sb. Harna Koy, 
Monalkal House, Arnin1i 

a/e Kö aäd 44 ars, Sb. Pookoya, 
Meelacheri House, Arnini 	 Applicants 

(By Advocate Sri K B Gngsh) 

I 	
Versus 

1. 	the, .Administiätr, 
Adnirnsti ation of the Union Territory of Lakshadweep, 
Kvàrtti-68.2.555.: 

2 	Diie' :  ct' 6'44 0 fPanchayats 
[3eparirncnt o anchaats, 
Adrnutätion of the Union Territory of Lakshadweep, 

vtti —6 	555 	I 

3 	[)çartJient of AgricuItire, Union Territory of Lakshadweep, 
Kavaithi, Represented by its Director— 682 555 

4. 	V.i1age. (D.vp) Panchyat, Andrott Island, 
Officer - 682 554. 

5 	Villagc ([)w'eep)Panchayat, 
Kavaratti Island, repreented by its 
Executive Officer - 682 555 

6 	i1,aga (Dweep Pariclayat, 
i1ad,ipFesentd by its 

Respondents 

	

••-..-_. 	.tk. 

- 	I 	?•' 	 .t 	 •. I 	 . 	• 

j 

Vc' O4I 69! 013 

- I 



S1fekei aged 42 years  Sb Sayed Mohammed, 
Valiyapwi house, Aidrøtt 

Mohammed Na.8er, aged 44 years, Sayed Ismail, 
Kerakkada House, Andiott 

M9hmrned }Iussain, aged 48years, S/o, Nalla Koya, 
Pallipputa house, Androth 

Kurhisethikoy., aged51. years, Sb. Muneer, 
Puthiyath House, Andrott 

Cheiiyakoya, aged 32 years, Sb Nallakoya, 
Perurnpally House, Andrott 

Noorul Arneen, aged 36 years, Sb Shaikoya, 
Pandath Puthiya Pura House, Andrott 

FIàirizakoya, a.gd 52 yèrs, Sb. Koya Kidave, 
Chekkarikkad House, Andrott 

Mohammed Kasirn, agd 37 years, S/o. Ahammed, 
Aynada CheRa House, Andrott 

laiman, aged 33 years',  S/o. Nalla Koya, 
naiTrpa1a Housd, Andrott 

Moharhmed FIusam, aged 30 years, S/o. Pookoya, 
Pattata! I.att House, Andrott 

	

Mbhied 	im A.,ged 39 yeats, Sb. Yusuf, 
Ammelarn IIoiise, Andrott 

Pookoya, aged 45 years,S/o Sayed Koya, 
Kunnel I lousc, Andrott 

t3ahee, ge d 41  years, bo Koyamma A, 

	

' 	1 Al 

4ëars, Sb. Thang Koya, 
daHouse, And'rott. 

32 years, Sb. Koyamma Koya, 
a. Andrott. 

Kunhiseethi Koya, 

2 

3. 

5. 

7 

I 

HM 

12 



• 	.: .: 
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17 
	

Soudabi K C P, aged 29 years, D/o Attakoya, 
Kudambattu, hei lyapura House, Andrott 

F0. 	Moharñrned Kasim, gec43 years, S/o. Sayed Mohammed, 

19 

(By 

Pappet Hoe, Andbttv ; 

k ai:eem , aged ? years., S/o. Koyammakoya, 
Aliyathaia House, Andiott' 

Adocà:Sri K13. Gngh) 

Versus 

TI-.: 1 4iL.'rtU1I&111IL1aLIJI, 

AdministratIon of the Tn ion Ferritory of Lakshadweep, 

Applicants 

ayaraUi-tY. 

2 	Directoi of Panhayats, 
I)epartment of Panchayats, 
Adminisuation of the Union Territory of Lakshadweep, 
Kavatatti - 82 55 

	

3 	\(i1lag (Dveep) Pnchayat, Andrott Island, 
rprsntef byits Eeutive Officer - 682 554 

(By Advocate St i S Radhakrishnan) 

48 OA 370/2013 

	

I 	Aboobacket, aged 35 years, S/o. Ukkas, 
Kunhibiyoda I-ibus, Kavaratti 

2. Musthafa, ad36 year, Sb Hamzath, 
1> J 1ika 	uripuse, 1a\'aratti 

II' 	
1 

	

3 	lrodI 	7years S/o. Koyamma, 
Chyath6ia 	Kvaratti .................................................. 

	

4 	1 Shapiena, aed 30 years, Dbo Khamar Khan, 
S a in,a b.. 1 60 ai duse, Kavaratti 

	

_5 	Ayshabi, aged 36 years, D/o Hamzath, 
KeeIakochauia HOusq, Kavaratti 

7 "'w"I STP 
 

I.  
'' 	t•t 

*  
S 

irneena, ag 	6 years, D/o Ibnu Maja, 
yah Hous, Jsavaratti 

1 

(ri'rtii, ágcd 36 gears, bi0 Hamzath, 
i1us, (a'arati 

Respondents 



I 
13 

8 	Ramld Bccgurn, agcd 34 years, 1)/o Kasmi, 
Muthihiyoda house, Kavaratti 

9. 	
Mujccb Ralimtn, ad 38 years, S/o. Abdul Khadei, 
Monapu dI\dd H0USL lKvaratti 	 Applicants 

(By AdvocatL Sn K 13 Gangesh) 

Versus 

The Admini.stralr, 
Administration bf the Union Territory of Lakshadwcep, 
Kavaratti682 .5.55. 

Director 01.Pan6hayats 
Department ofanha'ats, 
A. ministra:i ii of the Union TerritOry of Lakshadweep,i.  
Kavaiaw - 682 555 

P...rectorate f Medicaland Health Services, 
Union 1 cii itoiy of Lakshadweep, Kavaiathi, 
Represbntcdby.its Diictor - 682 555. 

Village {Dweep) Panchayat, 
Kavai afli Island, i cpi esented by its 
lxeeutive Oñcr 682 555. 

Villagc (i)weep) Panchayat, 
by its 

I xccutivc Olficu —682 554 	 Respondents 

(By Adv96atc Si i 	Radlla kr i shnan) 

49 	0A371/2013 

i. 	ft Naseei ad 35 years, S/o Kunhikunhi 
Pall hw House,. Kavaratti. 

2. 	P.l.Naseer,. i.g'd 32 y; ars, S/o 1-Iamzath, 
Puthiy:llIam, Kavraii. 

P Rdmla l3ccgum, agcl 34years, 1)bo Kunhi Koya, 
\ IQovumccia I louse, idvai atti 

A  

1 4. P 	Ahôobackci, aged 36 years, Sb Muthu Koya, 
\ Iuthiya Veedu Kavaiatti 

/ 
.. 

/QL A 
. 	. 	'. 	 . 



5.Shahna 	ge 24 years, D/o Au, 
';l'hekk Meis II Lm. Kavaratti. 

Su1kabi 4ged 43 ycs,DIo Kojan, 
Pdtiya 1l1ài, Kavarati.. 

Abdul Ra.zak, ag d28 years, S/o Mullakoya, 
Saràhiybda Hse, Kak'aatti. 

(By Advocatc: Sri K.B. (iangesh) 

Versus 

1 . 

 

App! icants 

The i\dm i nislsatOr,. 
Administrafiot.O.rtbe 
Union 'lemtQiy of Lakshadweep, Kavaratti. 

2 	Dcpaitment of Animal I lusbandiy, 
Union Tcrritdi'• of .I.aihadweep, Kavaratti 
represented bS' its IDi rtot. 

3. 	Director of Pabhayts, 
i)epirtment 'i,f Panchayats, 
Admiiktrat.ioiiO1 the 
Union 1eri'itOr) o:f Lakshadweep 
Kavdiatti, 

4 	Vii lagL (Dwccp) Panchayat, 
kavaiatti Island iepiescnted by its 
Fèctiti'e Officer.. 

(By Ad-vbc 	SO.S. Radhaki ishnan) 

50. 	().A No.1372I2Q13 

iimaludhccn, Sb Abduila U C 
Nil udakkiyoda I Iouc, 
Kadamat. 

(By Advocate M r 	13 (iangch) 

118 

I he i\dministiatoi, 

 

Administratftjn p1 the Union I erritory 
oIl akhadweep, Kavaithi —682 555 

2 	lic 	(Set vicc) D ucctoi  
*Adtministi ation of the Union Teii itoiy 

I ,  
/ 	 .: 	

.. 
.d. . 

Respondents 

Applicant 
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of Lakshadweep (Secretariat), 
Kavaratti 682 555. 

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 373I2013 

Abdul Saleem, aged,32 years, S/o Nallakoya, 
Ummerthakkad!a l-Ioue, Andrott. 

M.M. Mohammed lqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.F3. Gangesh) 

Versus 

The Adn inis ratOr, 
Administration of the 
Union Terrftory of Lakshadweep, 
Kavaratti .-&82.5.S 

2. 	1)irector of Panchayats, 
Department of lanchayats, 
Administration of the 
Union Territory of La.kshadweep, 
Kavaratti,=&2555 

[)epartment of Science & Technology, 
Union Teri-itory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment W arderi, 
1)epartment of Environment & Forests, 
Andrott-682 554. 

Village (Dwep) Panchayat, 

7 	i. 	'Andioth Island repiesented by its 
/ 	Fxecutive Officei -682 554 

I 

(Byicdvocate Sti 

 

S. Radhakushnan) 
1 

/ 

- 

Respondents 
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52. O.A 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath I-louse, Androth Island 
Union Territoiy of 1.akshadweep - 682 55 1. 	 Applicant 

(By Advocate Mr. E.C. 13ineesh) 

V tSus 

The Administrator, 
Union Teiiitory of Lakshadweep, 
Kavarathi Island - 682 555. 

2, 	The Director (Services) 
Administration of the Union Tertitory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island 682 555. 

I)irectorofPanchayats 
Union Territory of Lakshadwee'p 
Kavaratti Island - 682 555. 

'l'he DireCtot 
Agricult'ual Department 
Union Teriitoy of Lakshadweep 
Kavaratt 1sland 682 555. 

Plant Protection (Yfficei 
Office of the Plait Protection Officer 
Androth, Union Territory of 
LakshadWee - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. 	OA 38j;/2'0.I3 

13. Saidali, S/o late Mohammed Koya 
Palliyachetta, Bandayam House, 
Agatti Island, Union Territory of Lakshádweep. 

K. Muhammed Rafeek, aged 42 years, 
bo late Muthukoya, Kattampalli Poornada, 

-.- 

	

	falkkandiyoda 1Iouse, Agatti Island, 
[inion ieiiitoi of Lakshadweep 

p- '-- 	 / 

/ 	Jarnaluddin, Aged 40 years, 
/\ Sb late Umrnei, Mariyathoda Kandawargothi House, 

- 	' Agatti Island, Union Teiiitoiy of Lakshadweep 



- 	_•' ---c' 
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4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelai 11am Thekkeelapura House, Agatti Island, 
Union Teiritory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkuma.r) 

Versus 

I-. 	The Administrator, 
Union Territory of Lakshadweep, Kavarátti. 

The Chairperson,. Village (Dweep) Panchayat, 
Agatti Is land, Union l'erritory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Te:rritory of Lakshadweep. 

The [)irector of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The E.xocutive Officer/Special Officer, 
Village ([)weep) Pa:nchayat, Agatti Island 
Union TelTitory of Lakshadweep. 

The I)eputy Collector/ASO, Agatli Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & ChielDevelopment Office, 
Agatti 1sland 

Union Territoiy of Lakshadweep. 

(By Advocate: Sri S. Radhakrishnan (R.l,3 to 7)) 

54, OA 384/2013 

1. 	Ishaque AC., aged 35, Sb. Junies T., 
Bus Helper, District Panchayat, Kiltan, 

'- 	Residing at Arakkala Chetta House, 
- 	 Ki1tan Island, UT of Lakshadweep. 

-- 	 -.-' 

•-.:-2 "' 

\Xb\lul Ra'sak K.C., aged 37, 
5JW. 	1'.P., Bus Driver, 

) 	isIrict Panchayat, Kiltan, 
/ReAiding at Kattichetta House, 

7iltan Island, UI of Lakshadweep. 

Respondents 
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3. 	Noorulla S.M.,, aged 39, Sb. Late P.S. Kunhimon, 
Bus Cleaner,istrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshdweep.. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 

1 . 	I'he Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 	 - 
Department of Panchayat, 
AdministratiOn oUT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Rad.hakrishnan) 

55. 0A38612013 

Jahathali PP., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

A. Ismail, agd 45 years, Sb. Eassa, Andrati Yoada, 
Amini Is1andUnion Territory of Lakshadweep, Pin —682 552. 

IKhalid Unnain, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini Is1andtinion Territory of Lakshadweep, Pin —682 55. 

7 

7 	\ 	J4cetulla P C , aged 25 years, Sb 	Kidave Naduvatta Chetta, 

441 ini Island, Union T'eiiitory ofT akshadweep, Pin —682 552 

I \ 	 / 

In 
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Abdul Sa1aiA., aged 38 yars, Sb. Khader Thottanada, 
Aminipura, Amirii island, Union Territory of Lakshadweep, 
Pin - 682 552:. 

Noorul Hassah K.K., aged 38 years, Sb. Absala Kochu Kannada, 
Kallakakkat, Amini Island, Union Terri'toiy of Lakshadweep, 
Pin-682 552. 

Jalal B.M., ad 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin— 682 552. 

Najeeb A., aged 31, Sb. Kidavu T.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep, Pin 682 552. 

Nafeesath U., aged .35 ya.rs, Dbo. Eassa Kottappura, 
Unnam, Amini Island, Union Territory of La.kshadweep, 
Pin —682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555 
represcnted by its Administrator. 

The [)irectot of Panchayaths, 
Department of Panchayaths, 
Administration of theUnion Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini lslandjJriion Territory of Lakshadweep, Pin —682 555. 

The Village (I)weep) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

56.. OA 388/2013 

aged 38 years, S/o. Sayed 
Mraimed P.K., Puthiya Pandararn, Kiltan. 

I.i 	Y 	1 Mo.rka Banu, aged 27 years, Dbo. Ibrahirn, 
\ 	C.Lav'anakkaI House, Andrott. 

. 	. 	 1 

\.' r- 
? 



3. 	K. Sajeedkh, a.gd 26 years, Sb. Cheriyakoya, 
Kunnel 1-louse, Anlini. 	 Applicants 

(By Advocate: Sri K.B. (Iangesh) 

Versus 

The Adrninistrtor, 
Administration of the Union TerritoTy of Lakshadweep, 
Kavaratti - 682 555. 

Di rector of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Uakshadweep, Kavaratti, represented by its 
Director - 682 555, 

Assistant Settlement Officer, 
Arnini lslatid 682 554. 

Village (I)wep) Panchayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Andrott Island represented by its Executive Officer-682 553. 

Village (Dweep) Panchayat, Arnini Island, 
represented by it.'s Executive Officer - 682 554. 

(By Advocate: Sri S. Radhakrishrian) 

57. 0A390/2013 

C.N. Abdul 
I

I-j;akeem, aged 38 years, Sb. Koya, 
Cheriyannalll House, Kalpeni. 

K.I. Cheiiyakoy K.C., aged 48 years, Sb. Pookoya, 
Karupathaillam House, Kalpeni. 

K.K.Sadique.Ali, a.ged 44 years, Sb. Mohammed C.P., 
-- 	Konhankakkada House,Kalpeni 

4 	C N 1labusabi, aged 50 yeais, Dbo Attakoya, 
çTheriyannalIal I-louse, Kalpeni 

5 	I-Iamedabi aged 41 years, Dbo Rarnalan, 

Respondents 
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Pakkath Flouse, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. Harnzakoya, 
Athanarn Thqttam House, Kalpeni. 

A.K. Muthtth aged 53 years, DIo. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. Habusabi, agd 42years, D/o. Sayed Mohammed Koya, 
Kandamkalani Hous, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahainmed P., 
Chadachiyoda 1-louse, Kalpeni. 

Abdul Saleern M. aged 34 years, Sb. Mohammed A.K., 
Manjiyanam 14ouse,Kalpeni. 

Naseema M.P., aged 33 years, D/o. Mohammed K.P., 
Mayamkakka.puta House, Kalpeni. 

Hurnairath P., aged 42 years, DIo. Sayed, 
Poodiyath 1-louse; 1a1pni. 

C.O. Balkees, aged 53 years, DIo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahirnan, aged 49 years, Sb. Muhrned M., 
Beerandhoda I-louse, Kalpeni. 

K.C. Abdul Laftar, aged 38 years, S/c. Aboobacker, 
Kuttiyachada. 1-louse, Kalpeni. 

M. Anwar,agëd 37 years, Sb. M.P. Khader, 
Mara! 1-louse, Kalpehi. 

17, 	M.P. I1ajira, aged 36 yea:rs, DIo. K.P. Mohammed, 
Mayarnka1dK1i'ra House, Kalpeni. - 

C.G. Naseema Beegum, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyachaiian Gah 'House, Kalpeni. 

K.K. Attakoya, aged 59 years, S/o. Ahained Kunji Koya, 
Kandamka1am House, Kalpeni. 

/(4  
'Lbangakoya, aged 33 years, S/o. Chariyakoya E, 

L/ 	\1o1ia1a House, Kavaratti. 
?. J 	'•' •.,? 	>* 

t 	r- 

\ 	 1issin Au, aged 35 years, Sb. Nallakoya, 
. 	 House, Kavaratti. 

10 

\>(VLAM k> 
".zr 



22 	Jalfei, aged 32 yeais, S/o. Hasan T. P, 
Kaladi House Kavaratti 

Basheer, age36 years, Sb. Mohammed P 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, DIo. Aboobacker, 
Kunninarnel liouse j  Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V 
A!achaoppada House, Kavaratti. 

Raziyabi, aged 33 years, Dbo. Ali, 
Kunnu m p ram 1-louse, Kavaratti. 

Shamshadbeegurn, aged 31 years, Dbo. Kuttiyammed, 
Kunnarn House, Kavaratti. 

Jamecla, aged 37 years, DIo. Kunhikoya, 
Fathirna Matizil, Kavaratti. 

Lilar, aged 28 years, S/O. Aharned A.P., 
Kadapuratiiak!lam, Kavaratti. 

Noorul Ameeh, aged 33 years, S/o. .Sayed Buhari, 
Palalam House,Kavaratti. 

Abdul Rasheed, aged 23 years, Sic. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain 13., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda I-loue, kavaratti. 

MohammcdahT.P., aged 35 years, 
Sb. AboobaQket KK., Thekkilapura House,Kavaratti. 

Sajid Khan, aged 39 years,S/o. Sayed Koya, 
- 	Edanilaiii I-loose; Kavaratti. 

Jässin C , aged 33 yeais, S/o. Ali K P 
-Chônam I-louse, Kavaiatti 

I .._ ./ 

' 37 ; 4p1jiammed Rali, aged 37 yeais, S/O. Hamzath Haji A P 
MolokepuaHoe, Kay aratti. 

1Q,  

. 



Mohammed ShaffeP.A., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya A1ikm, Amini. 

Abdul Raheerp, aged 34 years, Sb. Abdu Rahiman, 
Aynepura 1-lOiLise, Kayaratti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttithayapurä House, Kavaratti. 

Akbar T.P., aged 33 years, Sb. Kidave K., 
Tharamrnakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sbo. Shahul Hameed, 
Pal amkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pall icaham I-louse, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Arnan, aged 37 years, Sb. Aboobacker, Kaladi House, 

Kavaratti. 

Raheem A., dged 30 years, Sb. Khader, A.gam House, 
Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikariapur House, Kavaratti. 

Abdul Hashim M.I., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadish, aged 44 years, Dbo. Ukkas, 
Umbiyapura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, S/o. Mohammed, 
Chamaathara House, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, Sb. Hamzath, 
Kunhibiyodajiouse, Kavaratti. 

c' 	52 	C P RahcLm, aged 31 yeais, S/o. Harneed, 
I-louse, Kavaratti. 

( 	S3. 	Ti P 1 lahceb Rahman, aged 43 yeals, S/o. Khalid, 
/ M61khiruvathapura 1-louse Kavaratti. 

	

'..:-.•; 	 / 
• 	 / 

.- 	SS 
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Moominath, aged 37 years, Dio. Kidav, 
NeliyarnpuraHouse, Kavaratti. 

lia1ima, aged 3 5 years, DIo. Koyamma, 
Tha 1eè•epuaHous Kavaratti. 

Sayed AbduI1.aheem, aged 46 yea rs Sb. Haji Sayed Shaikoya, 
Ummaimanooda House, Kavaratti 

Abdul Reheem, aged 30 years, Sb. Harnzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., agd 38 years, DIo. Hamzath, 
Ullkanapura Iouse, Kavaratti. 

,1 

Sayed Abdul Ja1e1, aged 39, Sb. Aboobacker, 
Puthiya Kurinàmkalarn, Kavaratti. 

Muhsin, aged 38 'ears, Sb. Koyamma, 
Kunnumpura Hlodst, Kavaratti. 

Seethi Koya, 	39 years, Sb. Cheriyakoya, 
Edanilam 1-louse, Kâvaratti. 

Mariyommai, aged 36 years, DIo. Mohammed, 
Kattikulam l-lose, Kavaratti. 

Mohammed Sha, aged 33 years, Sb. Ahammed Haji, 
Pakichipura House, Kavaiatti. 

Mubeèha, ag&d 23 yars, DIo. Sayed Poo, 
Ne1iypura;l-IoUse, Kavaratti. 

Salma,.'aged 2.2 years, Dbo. Cheriyakoya, 
Vadakila pura House, Kavaratti. 

Muhanimed,aged 32 years, Sb. Attakoya, 
Vadkilapura,Kavaratti. 

Sairabanu P.E., aged 31 
Madal I-Ious,Amiiii. 

years, Dbo. Sayed Shaik Koya, 

, -- ;--Mohammed Ali P.M;, aged 27 years, Sb. Harnza, 
il, A Mhiya Manzmini 

• 	.c,\_' 	.-. 	%I 

* 	
( . 	1 	- 
\ 

\ 
\ 	••,1. 

41 years, Sb. Abdul Khader, 
irn 1-loUse, Amini 



104 
Cheriyakoya M.C., aged 32years, Sb. Harneed, 
Melachetaa House,Kadinath. 

Shafee V.P., aged 39 years, Sb. Ismail, 
Vadakkilapura HouSe, Kadmath. 

Fazeerali N.M., aged 25, years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul 1-lameed, aged 21 years, Sb. Ibrahirn, 
Melachetta 1-louse, Kadrnath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqub1, aged 46 years, S/o. Khader, 
Attalada 1-loLise,Androth. 

Muthubi A.K., aged 42 years, DIo. Muthukoya, 
Appurakkat House, Androth. 

Hajarommabi E.K., aged 40 years, Dbo. Shikoya, 
lEdayakkal I-louse, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathamrnada Bitha.thabiyyapuram House, Androth. 

Asmabi, aged 38 years, Dbo. Koyamma A., 
M ayyarnpokkda 1-louse, Androth. 

Shahnaz Beegurn C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathimath Suhara, aged 38 years, D/o. Koyamma, 
Bappathiyoda House; Androth. 

82, Nusaiba A, aged 45 years, DIo. YoüsafM.P., 
Achammada 1-1ous, Androth. 

Khaulath L, aged 38 years, D/o. Na11akya T., 
Lavankkal House, Androth. 

BaihaT., aged 37 years, [)bo. Pookunhikoya, 
1 hailath 1-louse, Androth 

	

85 	Rharnth P., aged 42 years, D/o. Koya K.iadve, 
Pathada 1-louse, Andioth 



Naseera: I3anü M.K., aged 40 yeas, D/o. Kunhi Koya, 
Moo1akd I-Iduse,Ardroth. 

Kadee.shorn.inabi L., aged 40 years, D/o. Seethi M., 
Lavanakkal House, Androth. 

Sarornmi i., aged 43 years, DIo. Aboobacker, 
ThacheiyHoUse, Androth. 

Mullapoo M.K.., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakka! House, Androth. 

Aysurnrnabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery House, Androth. 

Habeebath A, a.ged 42 years, D/o. Muthukoya K.K., 
Ayinarnrnada House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
Puthammadatfl House, Androth. 

Ramlath Beegurn, aged 42 years, DIo. S'herukunhi, 
Kunnel House, Androth. 

1-lameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

SafiyM M., aged 39 years, D/o. Nallakoya M., 
MathitHousé, Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathill-  louse, Androth. 

Hussain P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, agd 56 years, Sb. Asainar K., 
Attalada House, Androth. 

/ ;; 	 - 	 ' • '-. •'" _\ 

N 
I 60 Hussain E K, aged 48 years, S/o. Seethikoya, 

dayakka1 House, Androth 

01 Sayeed Moharnrnd Koya L , aged 54 years, S/o. Kader P, 
/ / Lavanakkal 1-louse, Androth 



197 

Hussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashada 1-louse, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnumange House, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohammed, 
Pathada F-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelam 1-louse, Androth. 

M.P. Mohanrned Hussain, aged 35 years, 
Sb. Kidave, Moodanipura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavàratti - 682 555 

Director of Panchayats, Department of Panchayats, 
AdministratiOn of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

3 	Director, Depaitrnent of Labour and Employment, 
Adrnrnistiation ol the Union Territory of Lakshadweep, 
Kavarátti - 682 555. 

Depaitrnent of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)eparti±ient OfAgriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Depaitnent of Women and Child Development, 
Adminitration of the Union Territory of Lakshadweep, 
Kavaifti, represented by its Director - 682 555. 

Deprtment of Fisheries, Administration of the Union Territory of 
represented by its Director - 682 555. 

/ 	s. \e1iartrnent of Animal Husbandry, Administration of the Union 
* 	 ritory of Lakshadweep, Kavaratti, 

*) epJesented by its Director-682555. 
\C 

'JLAM 	-" 
-7r 
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9. Lakshadweep Khadi and Village Industries Board, 

Kavaratti, t 	reted by its Chairman - 682 555. 

 Revenue SuI.Divisional Officer, Kavaratti Island –682 555. 

 Sub Divis.iora1 Officer; Arnini Island - 682 554. 

12 Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

13 L akshadv'eep District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555, 

 Village (we.ep) Panchayat, Kalpeni island, represented by its 
Executive Officet - 682 551. 

Village (Dwetp) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555, 

16, 	Village (Dweep) Paiichayat, Amini Island, 
represented by its Executive Officer –682 554. 

17. 	VillageDwe.p) Panchayat, 
Kadaiath I.s1nd, represented by its 
ExeciJiie Officer - 682 553. 

18, 	Village .Dwep) Panchayat, 
Androth.Island, represented by its 
Executive Officer - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (Rl-8 & 10-18)] 

58. OA 392/2013 

1. 	Husih, S/oAboosala, 
Sara 1mappada (Konchukakada) House, 
Agresçntly working as Cleaner, 
RGS 61;pit Agatti 

2 	Shukoor, sib late Kidave, 
Pakrumiparibda I-louse, Agathi, 
Presehtqrkin:g as Cleaner, 
RGS Hospital, Agatti 

/\ 
Lathee1, Sb Attakoya, 

\ K1kandiyoda I-louse, Agathi, 
Piesently working as Cleaner, 

/AIWA. Hospital, Agatti 
It 



39 

• 	 4. 	1-lameedath, Dio Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 

• 	 RGS 1 lospital, Agatti. 

	

5 	Subaida, D/o Mohamed, 
Kulalioda House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Hajara, Dio late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Sheemabi, D/o late Shamsuddeen, 
Beepapada 1-louse, Agathi, 
Presently wdrking as Cleaner, 
RGS 1-lospital, Agatti. 

Abida, Dio Famecd, 
Makkiy'ächoda House, Agthi, 
Presently working as Cleaner, 

• 	
• 	RGS 1-lospital, Agatti. 

• • Sulaikia, Did Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RUS Hospital, Agatti. 

Sulainn, S/01  I larnza, 
Ka1aniihthiyoda 1-louse, Agathi, 
P reètIi wo'rki ng .as C leaner, 
RG$ 1-lOspital, Agatti. 

Mahamood, S/o Koyassan, 
Amperpally House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/o, Abdurahirnan,. 
Mariyathoda House, Agathi, 

	

••-- 	Presently working as Cleaner, 
RGS Hspital, Agatti 

S/o late Harnza, 
63 

Me1i-JIan Hpuse, Agathi, 
'I j PreenUy wQk1ng as Dhobi, 

kGS 1-1qpitl, Agatti. 

AM 7 
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14. 	AullderS/o Ummer, 
House, Agathi, 

as Dhobi, 
RGS Hspita1, Agatti 

15. Abdull,S/o K rhalid, 
Kandavr GQthi 1-louse, Agathi, 
Presently wo'rking as Cleaner, 
RGS Hospital, Agatti. 

(By Advocat: Sri R. Ramadas) 

Versus 

App! icants 

The Adñini1rator, 
Union fcrritory of, Lakshadweep, 

A . 

Kavtti.-6S55 

The Ch.irpeton, 
Villg(Dwp) Panchayat, 
Agatti Jsland Union Territory of Lakshadweep 682553 

3, 	The Mdical.Officer in charge, 
Comriiity Health Centre, Agatti Island, 
Uni'n Territory of Lakshadweep 682553 

(By Advocate Sn S Radhakrishnan (R1&3)) 

Respondents 

59. 

2 

%ts S rj 

/1 	
¼. 

' 
\ •.-(\  

\ • 

C.1¼or aged 44 years, 
S

/ 0. ,Sn aj ,Chekii eyarnrnakada House, 
Kadit Skilled Labourer, 
Office b1th Assistant Engineer Electrical, 
EectricaLSiibDivisiofl Kadamat. 

K.P. Jaláiuddeen, aged 41 years, 
S/a HàrneedJvladkinachetta, Kattipura House, 
Skillëdabdurer, 

Assistant Engineer Electrical, 
EIè,c.tiiöàlTh Division, Kadainat. 

è 	S 

K. 	jaged31yaPs, S/o late Nallakoya 
-louse, Kadarnat, Skilled Labourer,, 

* 
	

Assistant Engineer Electriôa!, 

	

* JE!ecri 
	

!Division, Kadamat. 

4B.M.A àdu!ta aged 42 years, So Harneed Melachetta, 



Biriyoniiad 1-louse, Kadamat, Skilled Labourer, 
Ofiicc, o [.thcAssistant Engineer Electrical 
Electi'ical Sub Division, Kadamat. 

5. 	K.P:..Kunhikoya, aged.41 years, S/o late Hassainar, 
Keeiaeherry House, Kadarnat, Ski I led Labourer, 
Offlce of thd' Assistant Engineer, Electrical, 
Electrical Subi ivision, Kadamat. 	 Applicants 

(By Advocate: 'Sri. R. Sreeraj) 

The Adminislrator, 
Union' Territory of Lakshadweep, 
Kavaratti-682555. 

2. 	The DirectorbfPanchayat, 
Department 6f Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

3. 	The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

4. 	The A'istant Engineer, Electrical, 
Electri! Sub Division, Kadamat-682 556. 

5 	1 hc. ç1haiipeison, 
Vil''D\'dp Pnchayat, Kadarnat-682 556. 

(By Advocät $i'. Radhakrishnan(Rl-4)) 

60. OA 394/20i 

UP. I  Jamal, S/,o CO. Koyamma, aged 39 years 
working, as Skilled Labourer, 
Anilnal. Hubandry Unit, 
Union J'erripry of Lakshadweep, Kalpeni-682 557 
andi'csidin. t Umprampappada House, 
1,',a1pid kland-682 557. 

T.PJ44hulKcyb, S/o late M.K. Hamzakoya, aged 43 years 
workrigs Skilled Labourer, 
Aiinl' .f'usbndry Unit, 
UnibnT'rritbry of Lakshadweep, Kalpeni-682 557 
and rei.ding at Thithiyapada House, 
Kalpè'ni Isladd-62  557. 

- 	
M. lly:der, S/b late M.K. Yousef, aged 43 years 
woi king as Casual I ahouiet 

/ . 

;i 
>* 

/,>.. 

M 
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Animal Husadry Unit., 
Union...Terit;r' of Lakshadweep, Kalpeni-682 .557 

and residing t Manchiyanam House, 
Kalperli 	557. 

I(LOt Moham•ned Ibnuiaffer, S/o K.P Sayed, aged 44 
years, working as Casual Labourer, 
Animal I Iusb.andry Unit, 
Unii Je,ritr' of Lakshadweep, Kalpeni-682 557 
and:isidingatiakatchiyoda House, 
Kalpeni Island-682 557. 

M.K. Naseer,,S/o P.Cheriyakoya, aged 33 years 
workin.g as Caual Labourer, 
Anirhal Husbandry Unit, 
Union T:e .rritryofLakshadweep, Kalpeni-682 557 
and residing .t. Malmikakkada I-louse,. 
Kalpeni Island-682 557. 

M. Kalam, S/oM.C. Muthukoya, aged 34 years 
woikin.g as Casual Labourer, 
Anithal Husbandry Unit, 
Unbn Teiiitory of Lakshadweep, Kalpeni-682 557 
aniidin at Maral House, 
KaIii 1sld-682 557. 

K.K. 1'v6 ãth.rned Rafeeque, S/o V.K. Kojankoya, aged 45 
yea wot irig as Casual Labourer, 

Animal 1-lusbandry Unit, 
Union Territ5iy of Lakshadweep, Kalpeni-682 557 
and residing at Kandarnkalam House, 
Kalpeni sland-682 557 

8 	M unhya, S/0 late M C Ahmedkunji, aged 47 years 
woiki 	is casual Labourei, 
Aniri4l1 I-Iüsbandry Unit, 
Unior Territdi y of Lakshadweep, Kalpeni-682 557 
and resng ,t Maral House, Kalpeni Island-682 557 

9. 	K.Q. AbdulSalam, S/oP. Assainar, aged 39 years 
working as Casual Labourer, 
Animal I-'Iusbandiy Unit, 
UniOn erritr' of Lakshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda House, 

i, Klpeni Islard-682 557 

iO 	iP MosthafCi, S/o late Sayedmuhammedkoya, 
ged47 ais, woiking as Casual Labourer, 

An 1 Il Tushandry Unit, 
- 

/ 
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TheAtiinisrator, 
Uni•n .lc.ritdry of Lakshadweep, 
Kaai 	-682 55 

The Director.of Panchayat, 
Depàrtint ôfPanchayat, 
AdministratiOn of Union Territory of Lakshadwecp, 
K avaratt i -682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-68255. 	 Respondents 

(By Advocate: Sri S.. Radhakrishnan) 

62, OA 40012013 

P.P. Sirj aged 44 fyears, S/o M. Subair, 
PuthLya Pandaram 1-louse, Agatti Island, 
Union Tcrritry of Lakhadweep. 

	

2, 	Nouhad Ali aged 32, years, S/o U. Sabjan, 
Keela•Saramina: Pada House, Agatti Island, 
Urin Territory of Lakshadweep. 

	

3. 	M.1. i\bdulNaser.aged.28yearS, S/P M. Abdl Rahiman, 
MeiUJOni l:lOuse, Agatti Island, 

iiQi'•erritory of Lakshadweep. 

	

4 	F P Khahd aged 30 yeals, Sb Kidave, 
.Me:ll1äiTh.T1 JoUSe, Agatti Island, 
UnidnTenioiy of Lakshadweep. 

.K.C.: Abdul:.Shuko.or, aged 38 years, S/o Kasmi, 
Kariyamac.lTetta.House, Agtti Island, 
Union TeHtOry of Lakshadweep. 

M.P. Niân din, aged 27 years, Sb M. Abusala, 
Meiawa, Ilouse, Agatti Island, 
Union 1 u itoty of Lakshadweep 	 Applicants 

(By Advocate ri N Anilkumai) 

Veisus 

Ad.minisrator, 

/ [ 	Unon I cii itoly ol Lakshadweep, 
IKa"aratti.-6g255 1 

,<- N 	2./ ThIe Chairperson, 
/ 

AM 
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Union Territory of Lakshadweep, Kalpeni-682 557 
and residing at' Pokkarappada House, 
Kalpeni lsland-682 557. 	 Applicants 

(By Advoat' Si ":Unnikrishnan) 

Versus 

The Administrator, 
Union Ferritory of Lakshadweep, 
Kavaratti.-682555 

	

2. 	The Director of Panchayat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti,682555 

	

3 	ftc Chief Executive Officer, District Panchayat, 
Union feiritory of Lakshadweep, 
Kavaratti,-682555 

	

4. 	The Vetcriny Assistant Surgeon, 
Village Dweèp Panchayat, 
Kalpehi-682 57 . 	 Respondents 

(By Advocate: Sri S.Radhakrishnan) 

61. 0A395/2013 

Saiul A bid, Sb Yusuf, aged 40 years, 
Cheaia11ala House, Kadamat, 
Heip titrct Panchayat, Kadarnat. 

Abdul Shukdbr, S/o SayedAli, aged 41 years, 
Ukkaya.chet6 1-louse, Kadamat, 
Bus Driver, District Panchayat, Kadamat. 

M. Khalid, Sb Nadeer, aged 43 years, 
Madurakam I louse, Kadarnat, 
1-lelper, District Panchayat, Kadarnat. 

Ayoobkhan, S/o Kunhikoya, aged 37 'ears, 
Keertii Mahal House, Kadamat, 

t 	. -lper t?istrict  Panchayat, Kadamat. 	 Applicants 
\ 

/ ' )''•'_ 	. 	'.'_' 	 . 
R. Sreeraj) 

Versus 

'S  

------ 



The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep68255.l 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep768255 1. 

The Chief Executi'e Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

I. 	Nadirsha N.P., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
1)epartment of Science & Technology- Kalpeni Dweep. 

2. 	Affefudheen A.K., 
S/o Cherikoya K, aged 30 years. 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) •  

Versus 

1. 	The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 

/ 	
svRAi:\vi11 age  (I)weep) Panchayat, Kalpeni. 

I 
3. 	T e I)irector of Panchayat, 

* 	 partment of Panchayath, Kavaratti-682555. 

I 
kJLA/ 

Applicants 



ell- .9'. 

4. 	The Director, 
I)epartment of Science & Technology 
Kalpeni. 

(By Advocate: Sri S. Radhakrishnan (RI ,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled I.abourer, Animal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kay aratti -682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (I)weep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (RI-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 

—Uann Dwcep. 

Respondents 

Applicant 

Respondents 

Applicant 

*i 
.D 

- 	 ' • 	/* 

•Ji C 

•.-;:r 

ate: Mr. Grashious Kuriakose, Sr.) 
ate: Ms. Daisy I Daniel) 

Versus 
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1 . 	The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I).irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonarn House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

i-lafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda I-louse, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekki!appura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

- 

11,STr8/,1 	boobacker P.K., aged 31 years, S/o Koyassan, 
KPuthukotta House, Agatti. 

Woli 	T.P., aged 39 years, S/o Hamza, 
7 Tho'ppumpadi House, Agatti. 

LANA 1i 
- 71 

Respondents 
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10, 	Saromma M., aged 39 years, Dio Hamza, 
Mariyathoda I-louse, Agatti. 

I. 	Ashraf AK., aged 42 years, S/o Ahamed M., 
Achari Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Harnza U,, 
Roullammada I-louse, Agatti. 

Shallabi PP., aged 36 years, Dbo 1-Iamza K., 
Puthiyapura House, Agatti. 	. 	. 	. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavartti.-682555. 

Director of Panchayats, 
Department of Patichay.ats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratii-682555. 	. 

Director of Education, 
Directorate of Education, 
Administtation of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S..Radhakrishnan). 

67. 	OA 4441/2013 

Aboosalih, S/oRasheed Koya, 
Padalapura, Kiltan Island, 
Union Territory of Lak.shadweep,. Pin-682558. 	 Applicant 

(By Advocate.: Sri Shabu Sreedharan) 

Versus 

Union 'I'erritoiy of Lakshadweep represented 

S 



 The Director of Panchayat, 
Union Territory of Lakshadwep, 
Kav.aratti Island. Pin- 682555. 

 The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union Territory of Lakshad)eep, Pin-682558. 

4, The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

 The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union .....erritory of Lakshadweep 
Pin-682558. 	. 	 . 	 Respondents 

(By Advocate: Sri 	S. Radhakrishnan(Rl, 2, 4& 5)) 

68. OA 453/2013 

I. 1-lameed K., S/o Abdul Rahrnan, aged 36 years, 
Keelaz'illam H) Kiltan Island... 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

 Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Ki tan Island, 
Union Territory of Lakshacweep. 
Workiig as Casual labourer in 
Lakshtdweep Building Development Board, Kiltan. 

 1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 

.... Lakshadweep Building Development Board, Kiltan. 

 Ponkuti, S/o Pookoya, aged .48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Woi'kiig as Casual Labourer in 
Lakshadweep Building I)eveloprnent Board, 
Kiltan.l. 	 . 	 Applicants 

1 

.' 

1ULAM'.. 
I 	. 	 . 

-r vo 
,.... 	. 
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(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daky I Daniel) 

Versus 

The Actministiator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No, 488/2013 

Salmath 
D/o, Sayed Koya 
Madapally 1-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mi'. K.B. Gangesh) 

Versus 

The Administrator, 
Admintration of the Union Territory 
of I akshadweep Kavaiatti —682 555 

The Director (Services) 
Administration of the Unioti Territory 
of Lakshadweep (Secretariat), 
Kavardtti— 682' 555. 

[)epartrnent o'f Science and Technology 
Union Territory of Lakshadweep, 
Kavaiathi - 682 555. 
lepreentd by its Director. 

(By AdvocaiMr. S. Radhakrishnan) 

OA 492/2013 

7 ' 

/ 

' 
...........,' 	I,- 

/ 

N , . 	 .•, 	 '' 	 5\ '>.-' 

Respondents 



K. Bushra Bgum, W/o Hakeem, 
Aged 27 year, Casual Labour, 
Office o f the Veterinary Asistant Surgeon, 
Animal Husbandry Unit, Amini. 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. I-Iainarayan) 

Applicant 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pint 682555. 

The Director of Panchayat, 
Departtnent of Panchayat, 
Union Territory of Laksadweep, 
Kavaratti Island- Pin- 682555. 

The Veterinary Assistant Surgepn, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

.[he Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocaie: Sri S. Radhakrishn..n (Ri -3)) 

71. GA 499/2013 

	

I. 	Rahmath Beegum Keelakunnikkam, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keclakunniklam I-louse, 
Kadamat Island 
Union I erriory of Lakshadweep, PIN - 682 556. 

2. 	Mohammed Shafi Qraishi Malika, 
Sb. M. Sayedali, 

_61 Data Entry Operatol (MGNREGA) 
_\fillage (Dwcep) Panchayat Office (MGNREGA) 
- Kdamath Island, Union Territoryof Lakshadweep, 

	

I 	Rçsidirig at IVialika I louse, 
* 	I 	k1adarnat Island, 
/\ 

\\ 



(02.. 

Union Territory of Lkshadwe, PIN - 682 556.. 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavarathi. 

'[he District Programme Coordinator, 
MGNREGA, Kavafathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Ertiployment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respondents 

(By Advocate Mr. S, Radhakrishnan) 

72, OA 50712003 

MuthuKoya K 
Casual Labdur, Stieet Light Maintenance 
Village. Dweep Panchayath, Amini Island 
Union territory of Lakshadweep 
Permanent address : Kunninamel House 
Arnini island, Union Territory of Lakshaclweep 
Pin-682 552 	 Applicant 

(By Advocate: Mr.TCG Swarny) 

Versus 

I. 	The Adjiinistrator 
Union tritory of Lakshadweep 
Lakshdweep Administration 
Kavar'tti.— 682 555 

The Executive Engineer 
epai'trnent of Electricity) 
ç'iinistration of the Uiiion Territory of Lakshadweep 

iiratti —682 55 
/ 

* 9-1 ecretary (Panchayats) 
irctoi'atc of Panchayats) 
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Administration of the Union. Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
\/illage Dweep Panchayat 
Amini Island, 
Union Territory olLakshadweep —682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island —682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 : 	Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI-3,5&6) 

73. 	O.A No. 509/2013 

N4aleeha Beegum K.C. 
D/o. Indeen Kandilath 
Kaval Chetta I-louse, Androth. 

Shahida l3eegum K. 
D/o. l-lamzakoya 
Kandlath I-louse, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makkct 1-louse, Androth. 

Aysha:Begum P,V.K 
D/o, Ykoo h P.K 
PuthiyPentamveli Kad 
Androth 

Rahmath Beegum 1 
D/o. Hamzakoya PJ, 
Kunhali I-louse, Androth, 

'l'hahiia L. 
D/o. Seethi Nallal 

/., 	 , 	Lavanakal I-louse 
' Androth. 

Uj 
.4j 	Z 	I 

0 

\ :!* JD/o. Syed Mohammed M. 



Aliyathara 1-louse, Androth. 

Fathimathu Suhurabi P.V.K 
DIo. Majeed P.V.K 
Pentrnbeli Kad, Androth 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
IKand I lath I-louse, Androth. 

Raisa K. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-lascena Beegum C.P.1 
Dbo. Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	1-labsab1 ?.U.P 
Dbo. Fäkarukdheen K. Cheriyadam 
UrnmaUiabiyapura House, Androth. 

(By AdvOcate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory 
of 1.akshadweep, Kavarathi —682 555. 

2 	DirectoIate of Industries 
Union Territory of Lakshadweep 
Kavaräthi, represented by the 
Director of Industries —682 555. 

Appi icants 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mi'. S. Radhakrishnan) 

74. OAS1O/2013 

- - 	
1-laseena 	Haseenabi Theiakkal 

"s. 
\Theiakkd1 House, Kadarnath 
bata vty Opei ator b  

i11age Dweep Panchayath, Kadamath 	 Applicant 

(By dvocate Mi R Sieeiaj) 



I 

Versus 

i'he Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The FxCCuti\'C Offcer, 
Village (Dweep) Panchaydth 
Kadamat --682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The District Programme Coordinator 
MCNREGA, Kavaratt - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

•Kadanmt - 682 556 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

75. OA 557/2013 

Respondents 

KV.Nasecr 
Kodavalappu F-lOuse, Kiltan 
Cook, Governnieiit Senior Secondary School 
Kiltan 

2. 	K.P.Dawood 
Kilappura I-louse, Kiltan 
Peon, Government. Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 
.'.. 

\ 
Ad iii n istrator 

-Jin\on 'F eii itoly of Ldkshadweep 
1.Kavaiti —682 55 

\ 	2./ The Director of Panchayath 



Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Chairperson 
Village (i)weep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnar (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
U nion Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

 K,K.Khalid 
Cook, Government J.B.School 
Kadarnath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
/Th 

Government J B School ,'Cook, 
j 'Kaciamath 

/ Residing at Kunnurnpura 
/ . 

Içadamath Island 
I 	i 

: I 
N -•' 

- 



'4 	 O7 

UrnmerP.P.! 
Cook, Government J.B.SchOol 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathul!aP 
Cook, Government J.B.Sch6ol 
Kadamath 
Residing at Kadamath Island  

.8. 	N4uhamrned Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Islad 

Pookunhikoya.P.P 
Watchman I Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 	 1: 

Residing at Puthiyapura 
Kadamath Island 

AbdullakoyaB.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, Jawaharla! Nehru enior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	1. 	 . 	Applicants 

(By Advocate: Mr.P.V.Mohanan)L 

Versus 

1. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555.. 

Depari 

 Ad 
l r ' ar> .. 

Jr- I 	I * 
fhe F-I 

rofPanchayath 
nent of Panchayath 
stration of Union Trritory of Lakshadweep. 
ti— 682 555 

ad Master 



Government J B School 
Kadarnath - 682 556 

The Principal 
Jawaharlal Nehru Senior Scondaiy School 
Kadathath - 682 556 	 Respondents 

(By Advocate: Mr.S.RadhakriShflall ) 

77. OA 567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadarnath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath kland 682556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat, 

2. 	Vahida 
Marikilam 1-louse, Kavaratti. 

kT1;:T 
c \tS TT3?/ \  1-1 abu sa 

Alachapada, Kavaratti. 

I ( / 
IL I 	 4 Vacoob 

aladi I-louse, Kavaiatti 
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Muhammed Salih 
Aynepura House, Kavaratti, 

Fareeda Beegam 
Molokepura House, Kavaratti. 

7, 	Saleem 
Pallicham 1-louse, Kavaratti. 

Barnban 
Nambicham House, Kavaratti 

Sayed Abdullakoya 
Chendipura House, Kavaratti. 

Nafeesathbi 
Poodlyam House, Kavaratti. 

	

Ii. 	Jamahyath 
Thirinipura House, Kavatti. 

Fazeela Beegum 
Kannipura House, Kavaratti. 

Ummer 
Thirinikad House, Kavartti. 

Firozkan 
Athnachamrnada House, :Kavaratti, 

	

iS. 	Jaffer 
Marikilarn House, Kavaratti. 

Amanulla, 
Mela 111am House, Kavratti. 

Sirajudheen 
Molokepura House, Kav;ratti. 

Hiyasudheen 
Chamayathapura 1-Ious,Kavaratti. 

\\'1 
2::i?\Fat1 all u deen 

Kadaput athaba House, Kavaratti 

( 7 ' 	/:' 	Mtineer 

/ A1 t tipa pepura House, Kavaratti. 
,1 

7 ' (\ cJ 
\ 	 ) 

........ 



• 	. LW 

Ashik 
Puthiya Alikorn House, Kavaratti. 

Muharnmed Musthafa, 
Achadapurakatt 1-louse, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jarnhar 1-lussain 
Beeranthoda House, Ka\'äratti. 

Muhsin 
Beeranthoda House, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

1-lazarath 
Chungam 1-louse, Kavaràtti 

Khalid 	. 
Thottathapura 1-louse, Kavratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaralti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union.Territory of Lakshadweep 
Kavaratti 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

	

-................. 	Director of Animal Husbandry  
nimal Husbandry Department of A  

Administration of UnionTerritory of Lakshadweep 
Kavatatti - 682 555 

...pillage (Deep) Panchàth Kavaratti Island 
/represented by its Executive Officer, 



Pin - 682554 
	

Respondents 

(By Advocate: Mr.S.Radhakrihnan) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

2. 	Smt.Sulfabeegum 
Cook, G.H.S Kadmat 
Residing at Melachetta Haijumakudi 
Kadamath Island 

(13)' Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan .ISiand 682 557 

(By Ad\'ocate: Mr.S.Radhakrishnan) 

Applicants 

Respondents 

80. 0A601/2013 

kasheed Koya S.V., S/o. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of Lakhdvieep, Pin -682 555. 	Applicant 

(B)' Advocate: Mr. Shabu Sreedharan) 

........... Versus 

,',:.- 	'-•..,,....'• 
1 	Union leiiitoty of Lakhadweep, repiesented by the 

Administratoi, Kavaiatti Island, Pin —682 555 

'Fh I)1'ector  of Pan chaath Union Territory of Lakshadweep, 

:/: :. 



- 

;--

Kavaratti Island, Pin - 682 555. 

The Chairperson, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory oILakshadweep, 
Pin - 682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, Pin —682 558. 

The Library and Information Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2,4 & 5)] 

81. OA 634/2013 

Malikdeenar, aged 21 yeas, Sb. Harnzath, 
Sara Manzil House, Agatti. 	 Applicant 

(By Advocate: Sri KB. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats; 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Dire:to-682 555. 

Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

OA 635/2013 
, 	 .. 

	

-" 

Fathahudheen K P , aged 40 yedis, S/o. Sayed Muhammed Koya, 
Katampalli House, Agatti 

iT 

TYQnis, aged 31 years Sib. Abdulla, Mariyathoda House, 

// 



Agatti. 

K.M. Shahida, aged 40 yeaes,.bIo. Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

K.M. Amina, aged 46 years,DIo. Abdul Rahman, 
Kuttiyam Mukriyoda House, Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 

Kavaratti-682 555. 

Director of Health Services, 
Directorate of Health Services, 

Kavaratti 682 555. 

Meica! Officer in charge, 
Community Realth Centre, Agatti - 682 553. 

Medical Officer in Charge, Rajv GaniTh) Spec)a)ily Hospta, 

Agatti— 682 553. 

Village (Dweep) Panchayat, Agatti Island, represented by its 

Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri.S. Radhakrishnan) 

83. 	OA 791/20.1 

Fareeda Beegum Ml., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

* 	I. 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

/ \A7
4

icctor of Panchayats, 
"14 eartment of Panchayats, 

\miistiation of Union ITerritory of Lakshadweep, 
\atti - 682 554. 

*\ 	 1* 

*/ 



Project Manager, Desiccated Coconut Powder Unit, 
Lakshadweep Development Corporation Ltd., 
Agatti, Kavaratti 682 554. 

The Deputy Director (Admn.), Lakshadweep Development 
Corporation, Kavaratti = 682 554. 

Village (Dweep) Panchayat 
Agatti Island, represented by its Executive Officer, 
682 553. 

(By Advocate: Sri S. Radhalish) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Ksrni M.P., 
Valiyapura 1-louse, Kiithan Island P.O: -., 
U.T. of Lakshadweep. 

(By Advocate: Sri P . V. Mohanan) L::, 

Versus 

1. 	The Administrator, 
UT olLakshadweep, 
Kavaratti-682 555. 

Respondents 

App! icant 

Director of Panchayat, 
Department of Panchayat, 
Adrniniti'ation of UT of L'aks'hadweep, 
Kavaratti - 682 555. 

The Principal, Goverimen,t Higher Secondary School, 
Kilthan island - 682 556. 	'' 	 ' 	 Respondents 

. 	 ~1' 	. 

85. OA 880/2013 

MuthukoyaN.P 
Nalakapura, Kiltan island ' 

Union Territory of'LakshadieeL 682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

A' 

I •,.'1f 	t5i 
i iE! 	 Ka 

Va 

i Terri tory of Lakshadweep represented 
e\Admin istrator  

£thti Island - 682 555' ' 



Director of Panchayath 
Union Territoty of Lakshadweep 
Kavarattj Island - 682 555 

The Senior Administratjv Officer 
Education (District Parichayath) 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

	

4. , 	The Principal 
Government Senior Secondary School 
District Panchayat, Ki ltan Island 
Union Territoiy of Lakshadweep 682 558 

(By Ad\'ocate: Mr. S.Radhakrishnan) 

	

86. 	()A 898/2013 

K.C.Abduj Khader 
Kulikaraya Chetta House 
Chetlat Island 
Union Territory of Lakshadweep- 682 554 

(l3 y Advocate: Mr.Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator 
Kavarattj Island - 682 555. 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarattj Island 682 555 

The Senior Administrative Officer 
Education (District Panchayath) 
Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

The Principal 
Government Senior Secondary School 
District Panchayat, Chetlat Island 

7 Jnion Ten ltoiy of Lakshadweep 682 554 

ft 

 ,(ByA'dvoeate Mi S R.adhakrishnan) 

_2) / 
1' 

Respondents 

Applicant 

Respondents 



87. OA 904/2013 

Kadeeja C.P 
Cheriyapui'akad 
Kalpeni Island 	 S  

(By Advocate: Mr.K.B.Gangesi). 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 
Office of Sub Divisional.Qfficer 
Kalpeni Island 682 554 

Applicant 

The Director (Rural development) 
Department of' Rural Development 
Administration of the Union Territory 
oiLakshadweep, Kavaratti - 682 555 

(By Advocate: Mr.S.RadhakrisHri'an): 

88. OA 905/2013 

Abdul Khader C. 
Chekkiriyammada I-louse 
Agatti Island 	S  

Buar Jamhar T.P 
Thekiapura House 
Agatti Island 

(By Advocate: Mr.K.B.Gangesh:)' :;. 

Versu! 

1. 	The Administrator 
..-Adrninistration of the Un16 -n-Territory of Lakshadweep 

Ktvaatti Island - 682 555 

2 	Dftctoof Panchayaths 
aTh nt of Panchayaths 

Adihths,ation of the Unin Territoiy of Lakshadweep 
Kvaiat'ti Island - 682 555 

•• . _ S0" 	 / 	 . 	

S 

Respondents 

Applicants 



All 

Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Development Corporation Limited 
Agatti, Kavaratti -- 682 55 

The Deputy Director (A4piñ) 
Lakshadweep Development Coporati on 
Kavaratti - 682 555 

Village (Dweep) .Panchaath 
Agatti Island represented by its 
Executive Officer - 682553. 	 Respondents 

(By Advocate: 

89. 0A939/2013 

Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

Saifulla M.I 
Melaillam House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda I-louse 
Kalpeni I-louse 	 Applicants 

(By Advocate: Mr.K.B.Oangsh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island —682555 

2. 	[)irector of Panchayath 
Department of Pancha'aths 
Adm i n i s t ra ti on  of the Union Territory of Lakshadweep 
Kavaratt Island - 682 555 

3 	1 akshadweep Building'Development Board 
Uiiion Territory of Lakhadweep 

/ Kavaratti iepiesented y its Secretary —682 555 
/ 

• 	

- 

N 



The Technical Officer 
Lakshad weep Bui 1dingevelopment Board 

Kalpeni Island - 682 55k 

Village (Dweep) Panehyath 
Kalpeni Island representdby its 
Executive Officer - 682553 	 Respondents 

(By Advocate: Mr.S.Radhakrihnan) 

90. 0A942/2013 

I. 	Mohammed Ashik 
Palliyat .1-louse 
Androth Island 

Abdul Latheef 
Karakunnel I-louse 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 
Androth Island 	. 	. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island —682 555 

Lakshadweep Building Jevelbpment Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

Officer 
7 	%ãihadweep Building Development Board 
/ • I 	 dth Island - 682 554 

•!./ 	''= 	1 

! 
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Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salarn N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappáda House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at ChakakedlHOise 
Kalpeni, Union Terntory 'of JLakshadweep 

P.Mohamrned 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath Hou 
Kalpeni 	 1 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

	

1. 	Union of India represen,W&by , the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110001 

Administrator  
Union Tei ritory of Laksadveêp 

Kavaratti - 682 555 

	

3... 	E:xcutive Etigineer 
epament of E1ectricit; 

:Kava'ratti, Union Territory of Lakshadweep 



Junior,  Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadveep. 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamkularn House 
Kalpeni Island 
Union Territory of Lakshadweep 

	

2. 	Mohammed Iqbal KPV 
Internal Inspector 
.Agricultural Department, Kalpeni 
Kunnipavavaliyai'ni'nava House 

''Kalpeni Island 
Uiiion Ten itory of Lakshadweep 



3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpeni Island 
Union Territory of Lakshadweep 

(By Advocate: N4r.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
S/o. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanarn Pally House 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

The Union of India 
by the Secretary to 

\'oernrnent of India, 
'Ø, 	dstry of Home Affairs 

j1ev.Delhi— 110001. 
p 

\ 	 / 

•/') 	 - 

Applicants 

Respondents 

Applicant 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon'ble Mr.Justice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

iue.bfa direction to the respondents to regularize their services. In the case of a 

few thers who ha7 been rctrenched on cornplcUon of the perLod of t.ngagement 

:è prayr ; ior issue direction to re-engage them. 

..... 	 ,.. 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have, been engaged to work in various departments under .  the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administralor and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dicturn laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

iiivited our attention to the following decisions in support of the above 

contention:- 

SecretarY Slate of Karnataka & Others Vs. Urnadevi and Others - 
r 	(20V6) 4 S( ( I 

/ 	7 	5taje ojRajotIian V9 Da'a La! - 2011) 2 S( C 429 

c 	 / 
/ 	/ 

--, 	 7 



So/va Prakashanci Others Vs. Stale of Bihar and Others - 

(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundajpa Vs. T.: Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. Stale of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268 299, 325, 347, 354,366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

\eights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases oniy to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

,.'-fact undergone. However, in those cases also, no material has been 
. 	 . 	. 

.pTh.ced\'kefoIe us in suppoit of the above contention Similarly it Is not in 

tiispui-etat such engagements were not made against sanctioned posts In 

shqhthis process of casual engagement on daily wage basis for 89 days 

\)\•• ,/ 
k / 

/ 

T ....... 



has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobsons choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

	

9. 	Urnadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appdintments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance• of temporary/contractual/casual/dai ly-wge or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the I-ugh Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitmens and appointments. It was further 

observed that it would be eroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

rnJyçes he considered on merit in the light of the principles settled by 
/' 	P' 	 '• 

/ 	,--thApex Court in the cases in S VNarayanappa - AIR 1967 SC 1071 

Nanjundappa (1972) 1 SCC 409 & B NNagarajan - (1979) 4 scc 
, 	 one time measuie 



A three judge Bench of the''Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC ('L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularizo [ion, Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jr not scrupulously following the conditions precedent 
laid down in the slalutory rules, as also the constitutional 
scheme, ills imperative that the same must be done within the 
four corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court he.d that initial appointments of the appellants were made in gross 

violation of the provisions containel in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

the admitted position that 800 posts of teachers were lying vacant, 
,.-'- 

tbeJ&peLxCQurt expressed the hope that the plight of the appellants would 

/ a1obe tkdn into account by the administration and considei the 

d,I'abili®f/relaxing the age-limit provided in the Rules. 
•';' 	 i 

/ 
'-:• 	 / 
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In Nanjundappa (Supra), the Apx Court had held thus:- 

if the appoinimeni itself is in infraction of the rules or if it is in 

violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat (/Ication or regularization is possible of an act which 

is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. 'Regularization cannot be said to be a 

mode of recruitment. To accede to such a proposition would be Id 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of t.hose employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

the,m have been engaged in one scheme or the other sponsor.ed by the 

/tI Government or in some such other schemes or programmes floated 

by\t1' Administration on its own by utilizing the funds available with it 

5 j 	. 	Th Adiiinistration or Village (Dweep) Panchayats have not come out with 
'k 

\\ 	 . 
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any data as regards the actual requirement of employees in various 

departmepts under them. It 	has 	been 	noticed that 	in 	some of the 

departments, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

17, 	Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

,apohed this Tribunal, aggrieved by the failure of the Union of India 

th<adweep Administration in granting them temporary stais 

for 1ernporary Status & Regularization introduced by 

\ tUnioir I ndia, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 
/ 

'\, 
1 ajpa(hatl1e upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Spciety. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought' 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly .under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issueçl the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998and prescribe it prospectively to the Panchayats for granting 
tempOrary status to casual labourers as per the parameters of the 

schér)'ie. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointmenth 
would be made by the Panchayats in respect of at least two third of 
th regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 

.Tfor fresh recruits without considering them for the grant of temporary 
ttus if eligible as per the scheme. 

/ .L ,' 	-- . • 

,20 	T'he Division Bench of the High Court while allowing the Writ 

\ 	Petit.io:n filed by the Administration noticed that another Bench of this 
<\\ 	/ 
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\.' 	p. 7• 	•,Q 

' 

- 



Tribunal in Original App1icationNô.1297 &218 of 1998 had rejected an 

identical relief claimed by isome other casual labourers, holding thus:- 

"We have carefully per4sd the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
ceriflcates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

in the case on hand the applicants were not employed against 
any posts sanctioned by 1ie administration and that would ma/ce all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons bçsi known to them, seem to have, accommodated 
these people. They niight rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Pancha,,vat 
authorities considered it expedient to give employment to ih'm. It 
probably might have offered some succor &v way of daily 'rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters siand, the Administration of U. T of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the UT. Administration to 
prevent misapplic'aiion of' funds granted to the Village/District 
Fanchayai for developmental purposes towards expenditure on 
account of wanton ,appointments of staff against posts  neither 
created nor sanctione'd nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

'Couin O.P.No.28776/2001. Still later, OA No.1008/1997 'and OA 

No 57,/L.998 were also dismissed by a common order following the 

decision mentioned supra This order was also confirmed by the High 

Court i{ C.PNo,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayais for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of 2001 stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpi-sons of the Panchayats have issued orders of appointment of 

casual 	labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons, and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the 'course of heariig of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

—'---Equations of power have changed after the last Panchayat elections. Some 

orders of appointments were cancelled by the successor Committee 

'j in'y'fice, of these Panchayats More impoitantly, fresh crigagemeni.s are 
-( 

beinW ' made 	on 	political 	basis 	and 	some 	of 	the 
i 	I * \ 
	digaements/retrenchrnents also have political colours. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that. the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the scrvces 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, inmost of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats•as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshiweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

Sri P.V.Mohanan who appeal's for the applicants in some of the 

ce.itends that once the Administration sanctions 'Grant-in-Aid", it is 

for the' Panchayat to execute the various works like road 

loc al cônstri\dtiont repair/maifltCnance, 	water 	supply, 	drainage,  
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well,, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a 'further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albcit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a 'few of them have been working for 

periods ranging betwee 5 to 10 years. There are only ve few who have 

'en working for 2-3 years or less. Most of them are still continuing on the 
/ 	 \ - 

asas of interim orders passed in these cases. 
. 	

/. 	 . 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 
119. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in  
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wageson 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4(1)  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. 	These m.iv 
include those who have been inducted with specific qualification 
of malriculation/lTl a,id the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 

coming under (a) above, i.e. with less than ten years of service. 
, 	,,, 	 . 	• 

Those who have been engaged under one scheme or the 
7  .ot'Ij'(ofher than those who have been engaged under the Mahatma 

GndAJ national Rural Employment Guarantee Scheme (MGNREGS 
frso,d) but not those who come within (a) or (b) above 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those whO 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and herea gain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), (heir services as casual labourei3 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be lTl), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearihg." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars Which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

,labourers group-wise as delineated in the above interim order. T1?ereafter, 

,e\1eraI employees were sought to be disengaged Understandably, all these 

7 	 rnp1oyees who faced the threat of disengagement have approached this 

' Tribunal and those Original Applications are also included in this buriJi of 

c9ses It appears that the Administration has also sought to rely on the 

/ 
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judgment of the [)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/20 12 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applIcants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing. regular. selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to abQve, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

---o.deration to those employees who have been working on casual basis 

qthan a decade or two. Similarly, the plight of those employees 

.4h?v 	een working on casual basis for the last S to 'tO years is also 
7 * 	iva1l'jt able 'These employees, in our view, are entitled to get the 

cc\\ 	 I 
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benefit of relaxation in age and other eseatial qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees who have been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc, while making 

regular recruitment. 

Original Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the appLicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordes in force as on today shall remain extended till 

April4,2014. I 
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